FORM- G
INVITATION FOR EXPRESSION OF INTEREST

FOR

MAJESTIC HOTELS LIMITED
OPERATING PARK PLAZA, HOTEL AT LUDHIANA

(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/ CIN/ LLP No.

Majestic Hotels Limited
CIN: U55101PB1989PLC037667

Address of the Registered Office

Majestic Park Plaza, Bhai Bala Chowk
Ferozepur Road, Ludhiana, Punjab -
141002

URL of website

https://majestichotel.ibc2016.net/

Details of place where majority of fixed assets

are located

Majestic Park Plaza, Bhai Bala Chowk
Ferozepur Road, Ludhiana, Punjab -141002

Installed capacity of main products/ services

114 rooms (with 77 rooms being presently
operational), along with 5 banquets halls of
different sizes, 3 restaurants, swimming pool,

Spa, Gym and other facilities.

Quantity and value of main products/ services

sold in last financial year

Sales in FY 2025-26

Rs. 22,36,01,868 (Provisional)
Sales in FY 2024-25

Rs. 21,68,90,154 (Audited)
Sales in FY 2023-24

Rs. 21,43,36,722 (Audited)

Number of employees/ workmen

166



https://majestichotel.ibc2016.net/

8. |Further details including last available financial
statements (with schedules) of two years, lists | Details of the process and manner of
of creditors, relevant dates for subsequent | submitting an expression of interest in the
events of the process are available at: corporate insolvency resolution process
9. |Eligibility for resolution applicants under | ("CIRP”) of the CD, including the eligibility
section 25(2)(h) of the Code is available at: criteria for prospective resolution applicants
(as approved by the CoC under Section
25(2)(h) of the Insolvency and Bankruptcy
Code, 2016 (“Code”), are set out in the
detailed Invitation for Expression of Interest.
The detailed Invitation for Expression of
Interest containing these details, is available
on the website of the CD and can be accessed
at [insert].
Any other details may be sought by sending a
request to the Resolution Professional at:
MAJESTICHOTELS.CIRP@GMAIL.COM
10. | Last date for receipt of expression of interest 17/07/2026
11. | Date of issue of provisional list of prospective | 22/07/2026
resolution applicants
12. | Last date for submission of objections to | 27/07/2026
provisional list
13. |Date of issue of final list of prospective | 01/08/2026
resolution applicants
14. |Date of issue of information memorandum, | 06/08/2026
evaluation matrix and request for resolution
15. | Last date for submission of resolution plans 05/09/2026
16. | Process email id to submit Expression of | MAJESTICHOTELS.CIRP@GMAIL.COM

Interest



mailto:majestichotels.cirp@gmail.com
mailto:majestichotels.cirp@gmail.com

17. | [Details of the corporate debtor’s registration | NA
status as MSME.]

Note: The timelines as stated herein remain subject to modification / extension with the approval
of the CoC.

Sd/-

Mr. Krishan Vrind Jain

Resolution Professional

In the Matter of M/s Majestic Hotels Limited

Regn. No. IBBI/IPA-001/1P-P00284/2017-2018/10528

Registered Address: 1139, sector 82A, IT City,

Block B, Behind WTC, Sahibzada Ajit Singh Nagar, Punjab ,160055
Email for Correspondence: majestichotels.cirp@gmail.com
Registered Mobile No. 9417009490, +91- 62832-81078

Place: Chandigarh
Date: 02.07.2026
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CORRIGENDUM TO FORM G
(Invitation for Expression of Interest)

Under Regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016

This corrigendum is being issued in respect of the Form G published on 02.07.2026 inviting
Expressions of Interest (EOI) for submission of Resolution Plans for Majestic Hotels Limited
which is undergoing Corporate Insolvency Resolution Process (CIRP) under the provisions of
the Insolvency and Bankruptcy Code, 2016.

Pursuant to the decision of the Committee of Creditors ("CoC"), the timelines specified in the
aforesaid Form G dated 02.07.2026 have been revised/extended. Accordingly, the relevant
dates stand modified as follows:

Sr. No. Particulars dgie%egzlf(())?r.r;OC;G Extended Dates

10. Last date for receipt of expression of 17/07/2026 03/08/2026
interest

11. Date of issue of provisional list of 22/07/2026 08/08/2026
prospective resolution applicants

12. Last date for submission of objections to 27/07/2026 13/08/2026
provisional list

13. Date of issue of final list of prospective 01/08/2026 18/08/2026
resolution applicants

14. Date of issue of information 06/08/2026 23/08/2026
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

15. Last date for submission of resolution 05/09/2026 22/09/2026
plans

All other contents of the originally published Form G remain unchanged.
Sd/-

Mr. Krishan Vrind Jain
Resolution Professional

In the Matter of M/s Majestic Hotels Limited
Regn. No. IBBI/IPA-001/1P-P00284/2017-2018/10528




Registered Address: 1139, sector 82A, IT City,

Block B, Behind WTC, Sahibzada Ajit Singh Nagar,
Mohali, Punjab ,160055

Email for Correspondence: majestichotels.cirp@gmail.com
Registered Mobile No. 9417009490, +91- 62832-81078

Place: Chandigarh
Date: 17.07.2026
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PNB GILTS LIMITED

(CIN L74899DL1996PLCO77120)
Regd. Office: 5, Sansad Marg, New Delhi- 110001,

GILTS LIMITED | Website: www.pnbgilts.com, E-mail: pnbgilts@pnbgilts.com
(SUBSIDIARY OF PUNJAB NATIONALBANK) | Tel: 011-23325759, 23325779, Fax: 011-23325751, 23325763

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30" JUNE, 2026

(Tin lacs)
3 MONTHS | 3 MONTHS | 3 MONTHS YEAR
ENDED ENDED ENDED ENDED
PARTICULARS 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
(Reviewed) | (Audited) | (Reviewed)| (Audited)
1.| Total Income from Operations 45,455.99 42.410.97 56,326.51 1,69,876.16
E Med F’rﬂri”[LC‘EE} r';“' tha peﬂﬂd l:bEfI:ITE tf‘:‘h 10.818.56 1.392.67 21 .297.56 23.983.90
exceptional and! or extraordinary items) A T T T
3, | Met Profit/{Loss) for the period before tax
(after exceptional and! or extraordinary items) 10,826.24 1,416.22 21,300.91 24,159.74
4. | Net ProfitiLoss) for the period after Tax
(after exceplional and! or extraordinary items) 8,069.80 1,299.17 16,007.07 18,161.55
5. | Total Comprehensive income for the panod
[comprising profitifioss) for the period (after tax) 8,068.65 1,329.52 16,005.66 18,237.67
and other comprahensive income {(after tax))
.| Equity Share Capital 18,001.01 18,001.01 18,001.01 18,001.01
7.| Eaming Per Share (of Rs, 10/- each)
(for eontinuing and discontinued operations)*
Basio; 448 0.72 8.89 10.09
Diluted: 448 0.72 8.89 10.09

Earnings per share for three months are not annualised.

1.The above is an extract of the detailed format of Quarterly Financial Results filed with
the Stock Exchanges under Regulation 33 of the SEBI (Listing and other Disclosure
Requirements) Regulations, 2015. The full format of the Quarterly Financial Results
are available on the websites of BSE and NSE at www.bseindia.com and
www.nseindia.com respectively and on the Company's website www.pnbgilts.com.

For and on behalf of Board
(Pareed Sunil)
MD & CEO

Date: July 16, 2026

Scan to
view Result
Place: New Delhi

Q!wg Divi’s Laboratories Limited

CIN: LASI0TGIS90PLEDHE Regd, Offce: Don Towers, 1722 EFVTSG0E, Cyber M, Gachxwi, Hyderabad - 500032,
Telangara, India. P #2940 - BRIE6I00, Fax - +5140 - BESGS460, E-mail mali@dvisiabs.com, Wabsile: wwiw diislabs.com

NOTICE OF AGM, E-VOTING & OTHER INFORMATION TO THE SHAREHOLDERS

NOTICE is hereby given that the 36" Annual General Meeting (AGM) of the Members of Divi’s Laboratories
Limited (the Company) will be held on Monday, August 10, 2026 at 10:00 a.m. (IST) through Video Conferencing
(VC) / Other Audio Visual Means (OAVM) to transact the business, as set out in the Notice of the AGM, in compliance
with all the applicable circulars issued by the Ministry of Corporate Affairs and the Securities and Exchange Board
of India.

The Company has sent the Notice of AGM along with Annual Report for the FY 2025-26 through electronic mode on
July 15, 2026 to the Members of the Company whose email addresses are registered with the Company / Registrar
and Transfer Agent / Depository Participants (DPs) / Depositories; and a letter providing a web-link for accessing the
Annual Report for the FY 2025-26 is being sent to those Member(s) who have not registered their e-mail address. The
aforesaid documents are also available on the Company’s website at https://www.divislabs.com/investor-relations/
reports-and-filings/annual-reporting/ and on the website of the Stock Exchanges, i.e., BSE Limited and National

Stock Exchange of India Limited at www.bseindia.com and www.nseindia.com, respectively, and on the website of
Company's RTA, KFin Technologies Limited (Kfintech) at hitps://evoting kfintech.com.

Remote e-voting and e-voting during AGM

As per the applicable statutory provisions, the Company is pleased to provide e-voting facility to Members to cast
their vote (s) on all the resolutions set forth in the Notice of the 36th AGM. The Company has engaged the services of
Kfintech as the agency to provide e-voting facility. Members may cast their vote(s) remotely, using the electronic voting
system of Kfintech on the dates mentioned herein below (remote e-voting). Further, the facility for voting through
electronic voting system will also be made available at the AGM (Insta Poll). Members attending the AGM, who have
not cast their vote (s) by remote e-voting will be able to vote at the AGM through Insta Poll.

Information and instructions comprising manner of voting, including voting remotely by members holding shares
in dematerialised mode, physical mode and for members who have not registered their e-mail address has been
provided in the Notice of the AGM. The manner in which (a) persons who become members of the Company after
despatch of the Notice of the AGM and holding shares as on the Cut-off Date (mentioned herein); (b) members who
have forgotten the User ID and Password, can obtain / generate / retrieve the User |D and Password, has also been
provided in the Notice of the AGM..

The remote e-voting facility will be available during the following voting period:

Commencement of remote e-voting From 2:00 am. (IST) on Thursday, August 06, 2026
End of remote e-voting Till 5:00 p.m. {IST) on Sunday, August 09, 2026

The remote e-voting will not be allowed beyond the aforesaid date and time and the remote e-voting module shall be
forthwith disabled by Kfintech upon expiry of the aforesaid period.

A person, whose name is recorded in the Register of Members / Register of Beneficial Owners maintained by
the Depositories as on the cut-off date i.e Monday, August 03, 2026 only shall be entitled to avail the facility
of remote e-voting or for participation at AGM and voting through Insta Poll.

Members will be able to attend the AGM through VC/OAVM or view the live webcast at hitps://emeetings.kfintech.com.
Members attending the AGM through VC/OAVM shall be reckoned for the purpose of quorum under Section 103 of
the Act.

Information and instructions including details of User Id and Passwaord relating to e-voting have been sent to the
Members through e-mail. The same login credentials should be used for attending the AGM through VC/OAVM.

Manner of registering/updating email addresses is as below:

a) Members holding shares in dematerialised mode who have not registered their e-mail addresses with their DPs are
requested to register / update their email addresses with the DPs with whom they maintain their demat accounts.

b) Members holding shares in physical mode, who have not registered / updated their email address with the Company
are requested to register / update the same by submitting Form ISR-1 (available on the website of the Company
at www.divislabs.com) to the Company’s RTA, Kfintech, by sending email to einward.ris@kfintech.com followed
by sending physical copies to the KFin Technologies Limited, Unit: Divi's Laboratories Limited, Selenium Tower
B, Plot No. 31 - 32, Financial District, Nanakramguda, Serilingampally, Hyderabad - 500032, Telangana, India.

The members who have caste their vote(s) by remote e-voting may also attend the AGM but shall not be

entitled to cast their vote(s) again at the AGM.

In case of any query relating to e-voting, members may refer to the “Help” and “FAQs” available at hitps://evoting.
kfintech.com or write to einward.ris@kfintech.com. In case of grievances connecting with the facility of remote
e-voting, please contact Mr. P. Nageswara Rao, Manager, Kfin Technologies Limited, Selenium Tower B, Plot Nos. 31
& 32, Financial District Nanakramguda, Serilingampally Mandal, Hyderabad — 500032, Telangana, India; Phone No.
040 - 67161526, Toll-free No.: 1800-309-4001, e-mail: einward.ris@kfintech.com or eveting@kfintech.com

For Divi’s Laboratories Limited

Sd/-

M. Satish Choudhury

Company Secretary & Compliance Officer

Place : Hyderabad
Date ;July 16, 2026

IDBI Bank Ltd., (NPA Management Group, Delhi)
8th Floor, Plate B, Block-2, NBCC Office
Complex, Kidwai Nagar (East), New Delhi - 110023

SHOW CAUSE NOTICE

Shri Parveen Kumar, Director of
Coromandel Agrico Private Limited

@IDBI BANK

CIM : LES130MHZ004G0I148838

Notice to the person herein below mentioned

IDBI Bank Ltd. (*Bank") had initiated proceedings under the ‘Reserve Bank of
India (Commercial Banks = Treatment of Wiliul Defaulters and Large Defaulters)
Directions, 2025 dated Movember 28, 2025 ("RBI Master Directions”) against the
persons herein below mentioned ("you”) and had issued the Show Cause Notice
("SCN") dated June 1, 2026, based on the 'Willful Defaulters Identification
Committee II' ("WDIC II") 's prima facie view that one or more events of “Wilful
Default” appear to have involved on the below mentioned critena:

Name & Address Designation Criteria for Wilful Default
Shri Parveen Kumar Director of 3 (1) (xviii) (A) (b) [read with
Flat No. 708, PSB Coromandel Agrico | 4 (4
Society, Sector 494, Private Limited giie]n;t(i:rl'zs{c}] ol Fel. Masker
Chandigarh - 160047 '

Since the said SCN was returned / un-served; notice is hereby given to you to
show cause to the Bank, if any, within 21 (twenty-one) days from the date of
this publication as to why you should not be declared and reported to Credit
information Companies as "Wilful Defaulter”. In case no
submission/representation against the SCN is received within the
aforementioned period, it will be presumed that you have nothing to submit.

You may obtain the detailed SCN from the Bank at IDBI Bank Ltd, NPA
Management Group, 8th Floor, Plate-B, Block-2, NBCC Office Complex,
Kidwai Nagar (East), New Delhi- 110023, either in person or through a duly
authorised representative (by producing the proof of identity) or by email sent to
the Bank from your registered email ID at ashish.aggarwal@idbi.co.in. This
Notice shall be treated as valid and sufficient service of the SCN upon you,
notwithstanding the detailed SCN is obtained by you from the Bank or nat.

You may note that, upon declaration as “Wilful Defaulter”, the Bank reserves its

right to take such actions against you, as per extend RBI guidelines, as well as
der| d confract, .

under law and contra Yours faithfully,

(Ashish Aggarwal, DGM)

CORRIGENDUM TO FORM G
(Invitation for Expression of Interest)

Under Regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016

This corrigendum is being issued in respect of the Form G published on 02.07.2026 inviting
Expressions of Interest (EOI) for submission of Resolution Plans for Majestic Hotels
Limited which is undergoing Corporate Insolvency Resolution Process (CIRP) under the
provisions of the Insolvency and Bankruptcy Code, 2016.

Pursuant to the decision of the Committee of Creditors (“CoC”), the timelines specified in
the aforesaid Form G dated 02.07.2026 have been revised/extended. Accordingly, the
relevant dates stand modified as follows:

Qe: 17.07.2026

fg- INDORE MUNICIPAL CORPORATION, INDORE "=

Pradhan Mantri Aawas Yojana. 107-109, First Floor, Palika F‘laza Indore.
47774
NITNo: 1002/  EilId: pmayindore@gmail.com, Tet0731-254777

PMAY/2026-27 NOTICE INVITING TENDER Date: 10.07.2026

Online Percentage Rate Tenders are invited for the following works based on UADD S0R (VOLUME 1
WATER SUPPLY, SEWERAGE AND TUBE WELL WORKS, VOLUME-2 BUILDING WORKS, VOLUME-4
ELECTRICAL WORHS) effective from 02 August 21 and VOLUME 1- ROAD & BRIDGE WORKS SOR
effective from 08 th Nov.2025, amended up to date of issue of NIT, from Contractors/Reputed firms
whao have successfully executed simillar nature of work.

Probable
. Amountof | SaTESt | COROT | periodof
No. NIT nos Name of Wark Contract Deposit Docurnent Completion
(RinLakhs) | “ppp) @ | (nMonths)
(PAC)
Construction of Houses &
NITNO. Diufltnpn;enth:f
11./Pmay/ |Infrastructure For 24 Months
1| 202627 |§ifordabie pH ousing In | 17360.47/- | €86,80.240/- “Eé’s’:’ff | Gincluding
DATE: under PMAY 2.0 at Rainy
11-07-2026 Hangwasa "Jillﬂ-g'E Season
{Khasrano 508)
Construction of Houses
NITNO, |and Development of
12 /BMAY/ |Infrastructure For 30 Months
2 | 2026-27 |Affordable Housing in | 2442528/~ 1%1,22.12.650/- ﬁfgsﬂff - | {ncluding
DATE: Partnership in Indore Rainy
11-07-2026 (under PMAY 2.0 at Seasan
Sindodavillage
Construction of Houses
NITNO., [and Development of
13/PMAY [Infrastructure For 250,000/ 24 Months
5 | 2026-27 |Affordable Housing in | 16199.28/- | 380.99.650/- | "~/ GST " | {Uncluding
DATE: Partnership in Indore Rainy
11-07-2026 |lunder PMAY 2.0 at Season
Sanawadiya Village

Note: The EMD shall be in the form of online Payment only as given in the Bid Data Sheet,
Important Dates for tender processing are as under:

1 Last date purchase of Tender document and Online submission

of tender 11-08-2026 before 17:30 hrs.
2 Pre-Bid meeting will be held on 22-07-2026 at 15:00 hrs.
5 Technical Bid will be open on 13-08-2026 at 16:30 hrs.

If the office happens to be closed on the date of Opening of the technical bid as specified, the
bids will be cpened on the next woking day at the same time and venue.

NOTE-Bid should be submitted online enly physical copy will not be accepted

Tender document and other details shall be available on; Website https.//mptenders.gov.in and Visit
us at www.imcindore.org

Executive Engineer (PMAY)
Indore Municipal Corpaoration, Indore

THE BIGGEST GAPITAL
ONE GAN POSSESS

Sr. . As per Form G Extended
No. AT ETE dated 02.07.2026 | Dates
10. | Last date for receipt of expression of interest 17/07/2026 03/08/2026
11.| Date of issue of provisional list of

prospective resolution applicants 22/07/2026 08/08/2026
12.| Last date for submission of objections

to provisional list 27/07/2026 13/08/2026
13.| Date of issue of final list of prospective

resolution applicants 01/08/2026 18/08/2026
14.|Date of issue of information memorandum,

evaluation matrix & request for resolution 06/08/2026 23/08/2026

plans to prospective resolution applicants
15. | Last date for submission of Resolution Plans 05/09/2026 22/09/2026
All other contents of the originally published Form G remain unchanged. Sq

Mr. Krishan Vrind Jain

Resolution Professional

In the Matter of M/s Majestic Hotels Limited

Regn. No. IBBI/IPA-001/IP-P00284/2017-2018/10528
Registered Address: 1139, Sector 82A, IT City,

Block B, Behind WTC, Sahibzada Ajit Singh Nagar,

Mohali, Punjab,160055

Email for Correspondence: majestichotels.cirp@gmail.com
Registered Mobile No. 9417009490, +91- 62832-8107%

Place: Chandigarh

q:Cf-”S'E's"lfi eds

FRDM AMYTHING TO CYERYTHING.

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express

Group’s authorised Classified Ad Depots

PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
NICATION, Ph.: 9810029747, 42421234, 22017210,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

WEST
JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI
NAGAR : MITTAL ADVERTISING, Ph.: 25178183,
9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA
Ph.: 9810401352, 9015907873, 9268796133

CENTRAL

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
PLACE : HARI OM ADVERTISING COMPANY Ph.:
9811555181, 43751196

NORTH

TIS HAZARI COURT : SAlI ADVERTISING, Ph.: 9811117748
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) PAAVAN ADVERTISER Ph.:
9311564460, 9311288839, 47057929

SOUTH

CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:
9811602901, 65181100, 26301008, KALKAJI : ADWIN
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
SAl MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
TIRUPATI  BALAJI ADVERTISING & MARKETING,
Ph.: 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :
ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com
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Temple offerings get high-security cover Tandamedical college stent

Govt orders stricter accounting, CCTV monitoring & inventory checks across 36 shrines

PRATIRHA CHAUHAN

TRIBUNG NRWS STRvicE

SHIMLA, JULY 16

The Himachal Pradesh Gov-
ernment has reissued compre-
hensive standard operating
procedures (SOPs) for the
management of offerings
made by devotees at the 36
temples underits control, aim-
ing to enhance transparency,
accountability and security in
the handling of cash, jewellery
and other valuables.

The Department of Lan-
guage, Art and Culture has
directed all temple manage-
ments 1o strengthen systems
governing the collection,
counting, storage and bank-
ing of offerings. The revised
SOPs lay emphasis on tamp-
er-proof donation boxes,
transparent accounting prac-
tices, proper maintenance of
records, CCTV surveillance,
secure strong rooms and sys-
tematic inventory of gold, sil-
ver and other valuables
received from devotees.

All temple authorities have
been asked to submit a com-
pliance report within 30 days
detailing the existing security
arrangements, CCTV cover-
age, audit and inventory sta-
tus, banking arrangements;

SECURING SACRED DONATIONS

holds the Language, Art and
Culture portfolio, said the
Executive Officers of all gov-
ernment-managed temples
had been instructed to
immediately review and
strengthen mechanisms for
safeguarding temple offer-
ings. He said proper verifica-
tion of employees engaged
in handling cash and valu-
ables, robust record-keep-
ing and secure banking
arrangements would be
mandatory to ensure com-
plete transparency.

The move comes in the
wake of recent reports of
alleged misappropriation of
devotees' offerings at the
Ram Temple in Ayodhya.

¥ The 36 government-man-
aged temples in Himachal
Pradesh received offerings
worth ¥200.42 crore in
2024, reflecting the immense
faith of devotees. Collectively,
these shrines hold fixed
deposits of ¥346.:26 crore,
riearly 600 kg of gold and
250 quintals of silver

"o safeguard these assets,
the government has man-
dated tamper-proof dona-

Referring to these incidents,
an order issued by Secretary
(Language. Art and Culture)
Rakesh Kanwar stressed the
need for stronger internal
controls and enhanced secu-
rity mechanisms across all
government-managed tem-
ples in Himachal Pradesh.
Several of the state’s promi-
nent shrines receive massive
donations every year. Temples
such as Chintpurni in Una,

tion hoxes, comprehen-
sive CCTV surveillance.,
secure strong rooms,
transparent accounting,
regular audits and proper
inventory of valuables
®Temple authorities have also
been asked to verify person-
nel handling cashand jew-
ellery and submit compli-
ance reports within 30 days,
ensuring greater trans-
parency and public trust

deficiencies identified and
corrective measures taken.

Baba Balak Nath at Deotsidh
in Hamirpur, Naina Devi in
Bilaspur, and Jwalamukhi

Deputy Chief Minister
Mukesh Agnihotri, who alsa

and Brajeshwari in Kangra
attract lakhs of pilgrims, par-
ticularly during Navratras
and other major religious fes-
tivals, resulting in offerings
waorth crores of rupees along
with substantial quantities of
gold and silver.

These temples are admin-
istered under the Himachal
Pradesh Public Religious
Institutions and Charitable
Endowments Act, 1984,
enacted to ensure better
management, improve facil-
ities for pilgrims and over-
see the development of tem-
ple complexes. The first
temples brought under gov-
ernment management
included Naina Devi, Chint-
purni, Jwalamukhi, Deot-
sidh, Damtal, Chamba, Kan-
gra and Shimla.

According to official records,
devotees offered assets worth
Rs 20049 crore at these 36
temples during 2024. Collec-
tively, the temples also hold
fixed deposits of Rs 346.26
erore, around 600 kg of gold
and nearly 250 quintals of sil-
ver. A significant portion of
these resources is utilised for
maintaining pilgrim ameni-
ties, temple infrastructure
and staff salaries,

procurement under scanner

RAVINDER SO0OD

PALAMPUR, JULY 16

Dr Rajendra Prasad Govern-
ment Medical College
(RPGMC), Tanda, has come
under scrutiny after an inter-
nal inquiry reportedly uncov-
ered alleged irregularities in
the procurement of coro-
nary stents and other car-
diac devices. The inquiry
report, submitted to the
Principal Secretary
(Health), has recommended
appropriate action against
those found responsible for
the alleged violations.

The probe was initiated
after the audit team raised
objections over the procure-
ment process, alleging devia-
tions from established ten-
dering norms, Subsequently,
a committee constituted by
the Directorate of Medical
Education and Research
(DMER) in April this year
examined procuremernt
records, official correspon-
dence and related docu-
ments, including communi-
cations  issued between
March 20 and May 14, 2026.

According to the inquiry
report, 12 firms had partici-

Management probe flags
supplyby ineligible firms

pated in the e-tender for the
supply of coronary stents and
pacemakers. Following the
technical evaluation, several
companies were declared
technically ineligible. How-
ever, the report alleges that
some of these firmswere lat-
er allowed to supply coro-
nary stents that were ulti-
mately used in patient
treatment, raising serious
questions over compliance
with procurement rules and
the transparency of the ten-
dering process.

The inquiry also highlighted
irregularities in the rate-con-
tract mechanism. It noted that
one supplier had offered
imported coronary stents at
prices up to 74 per cent lower
than the rates at which similar
stents were procured under
the questioned process. The
significant price difference
has raised concerns over pos-
sible financial implications
and whether the procurement.
process ensured value for
public money.

RPGMC Principal Dr Milap
Sharma termed the issue
‘very serious’ and confirmed
that the medical college
administration had informed
the state government about
the matter. He said the inten-
tion behind procuring coro-
nary stents in bulk was to
make the devices available to
patients at affordable rates.
However, he added that there
was no provision under the
tendering process to involve
multiple companies in the
manner alleged.

Dr Sharma said the state
government has constituted
a high-level committee head-
ed by the Additional Chief
Secretary (Health) to conduct
a detailed inquiry. The panel
includes senior Health
Department officials and
representatives of the med-
ical college. The committee
is expected to examine
whether procurement norms
were violated, why technical-
ly disqualified firms were
allowed to supply stents and
whether the alleged irregu-
larities resulted in financial
loss to the public exchequer
or compromised procure-
ment standards.

Kullu cops act on planned rave party

FIR registered over social media promotions for September event near Pulga

ABHINAYV VASHISHT

KULLU, JULY 16

The police have registered an
FIR after taking cognizance
of a news report published in
these columns on July 16
under the headline “Fresh
rave party planned in Parbati
valley despite HC warning”,
exposing plans for an alleged
illegal gathering in the forest
near Pulga village from Sep-
tember 4 to 6.

Kullu Superintendent of
Police Madan Lal Kaushal
confirmed that FIR No.
64/2026 has been registered
at Manikaran police station
under Section 223 of the

Bharatiya Nyaya Sanhita
against the contact mobile
number provided for regis-
trations in advertisements
circulated on various social
media platforms. The police
are  investigating those
behind the event and exam-
ining how it was being publi-
cised despite the absence of
official perrmission.

“The FIR has been regis-
tered based on the adver-
tisements circulating on
social media. Further inves-
tigations are underway to
ascertain how this gathering
was being promoted without
the required permissions,”
the SP said.

The action marks a fresh
crackdown on unauthorised
rave parties in the Parbati
valley, particularly in the
Manikaran region, where
such events have repeatedly
come under scrutiny over
allegations of drug abuse,
public: nuisance and viola-
tions of law. The police said
surveillance  has  been
strengthened and organisers
of any illegal gatherings
would face stringent legal
action.

Appealing for public sup-
port, the SP urged local resi-
dents and fourists to immedi-
ately report any information
regarding planned orongoing

rave parties. He stressed that
community participation was
vital in preventing such
unlawful events and main-
taining peace in the valley.
The police also warned that
organisers as well as partici-
pants found violating the law
would face striet legal pro-
ceedings without any lenien-
cy. Officials said the adminis-
iration is adopling a
multi-pronged strategy
involving ground surveil-
lance, digital monitoring of
social media platforms and
public cooperation to prevent
illegal gatherings and pre-
serve the ecological and cul-
tural character of the region.

Heavyrainlikelyfromtomorrow

Shimla: Himachal Pradesh is likely to witness another spell of
heavy rainfall from July 18, with the State Meteorological
Centre issuing orange and yellow alerts across the state till
July 22. According to the Met office, light to very light rain is
expected to continue till July 17, after which heavy to very
heavy rainfall is likely in most parts of the state. Yellow alerts
have been issued for July 18, while orange alerts are in place
from July 19 to July 22, — TNS

behalf|

Chief
of the president of Indla, invites open e- tender for the following work:

Engineer (C), North for C&W Workshop, Kalk

Name of [Maintenance of Bio-toilets tanks during POH attention of coaches at

PUBLIC NOTICE

This is to inform and seek objections, if any, from general public that our client is
intending to purchase from Jupiter Sales Private Limited, having its registered office
at 2nd floor, SCO 30, Feroze Gandhi Market, Ludhiana, Punjab-141001('0wner’) all
its right, title and interestin all that piece and parcel of the land bearing Commercial
Property No. 2693/2 admeasuring 3024 sq. yards i.e., 27,216:sq. ft, being 400/883
share of total land admeasuring 6675.48 sq. yards comprising under Khasra Nos.
124/1(0-5-8), 125/1(0-4-19), 127/1 (0-18-17) and 1033/278/1 (0-14-19), situated
at Village Taraf Jodhewal, Abadi known as New Kuldeep Nagar, Tehsil and District
Ludhiana, Punjab - 141007 (“Property”). The said Property is butted and bounded
On the East by Property owned by Lucky Enclave, On the West by Plot No. 2693 -
Ashtavakra Autos Private Limited and Plot owned by Rajan Kumar Jain (302" 6"),
0On the North by Plot No. 2693/1 - Gurmail Singh Pahalwan (90') and On the South
by Main G.T. Road (90°);

Any person(s) or entity(ies) including any. Govt/ Public Department, Bank or
Financial Institution, etc., is having or claiming to have any share, right, title, claim
and/ or interest in respect of the said Property or any part thereof, of any nature
whatsoever and/ or any c\aim by way of, under, or in the nature of any agresment,
sale, transfer, -pendens, family settlement, lease, sub-
lease, exchange, tenancy, sub -tenancy, license, mortgage, |nhen!ance bequest, gift,
lien, charge, outgoings, easement, rust,

rights, right of way, reservation, covenant or condition, encumbrance, occupation,

work | Kalka Workshop. (As per scope of work) pre-emption, decree or order of any court of law, partnership, acquisition by the
2 [Location| Northern Railway, C&W Workshop, Kalka, Panchkula, Haryana-143302 nt or any entity, prohibition or any impediment in respect of Property;
3 [Tender Value 21.74.790.56)- or atherwise of whatsoever nature over the said Property, or part thereof and/ or
7 |Quantity As per having any objecti of any manner is hereby required to make the

per NIT HECHON n ;
5 |Cost of Tender form Rs. 0 (Zeroji- same knawn in writing alang with the supporting documents to the undersigned
& [Eamestmoney amount €35,00.007 within 14 (Fourteen) days from the date of publicatian of this natice, falling which
7 carn f 'l"" z ou,"h 24 o 0 po— e it will be presumed that no one has any right, title or interest in the said Property
Complation period of the | 24 ’"“;’a‘;'; yearsyfromithe, date.of issue of .. Any claim not mate in writing as hereby required shall be deemed as waived or

e and not binding to or their

Date & Time for of tender form | 07.08.2026 till 15:00 hrs.

in any manner to purchase the said Property and any sort of n(acm

o[ o]

07.08.2026 at 15:15 hrs. The tenderers are not required to be present
of the opening. Railway reserves the right to open the tender any

time aftertender closing date andtime.
1 ﬂwnbsil

Form No, 3 [See Regulation-13 (1)(a)]
DEBTS HECUVERY TRIBUNAL CHANDIGARH ( DRT 1)
33.34-35, Second Floor, Sector 17:A, Chandigarh
Summons under sub-saction (4) of section 19 of the Act, read with sub-rufe (2A) of rule 5
of the Dubt Recovery Tribunal (Procedure) Rules, 1883,
Exh. No.: 33915 SUMMONS Case No. OA/1283/2023
HDFC Bank Vs. Sh. Barinder lgbal
1. Sh. Sarabjot Singh S/o Sh. Gurnam Singh R/o H.No. 7, Hamja
Dasuya, Hoshiarpur, Punjab 144205

CORRIGENDUM TO FORM G
(Invitation for Expression of Interest)
Under Regulation 36A of the \nsc{vency and Bankmptcy Board of India (Insolvency
Process for Carp

Thi isbeingissued i fthe F
Expressions of Interest (EOI) for submission of Resolution Plans for Ma,lesﬂc Hotels
Limited which is undergoing Corporate Insolvency Resolution Process (CIRP) under the
provisions of the Insolvency and Bankruptey Code, 2016.
Pursuant to the decision of the Committee of Creditors (‘CoC"), the timelines specified in
the aforesaid Form G dated 02.07.2026 have been revised/extended. Accordingly, the
relevant dates stand modified as follows:

7.2026 invit

www.ireps.gov.in
Tender No:- KLKWOGNRL (MSCN)/76/2025-KALKA WORKSHOP Date-
16.07.2026 2460/2026

SERVING CUSTOMERS WITH A SMILE

from any person thereafter will not be entertained and/ or taken into consideration.
Dated this 17" day of July 2026
? ar Sy 20 M. Jatin Kumar, Advocale
For Rajesh Goel and Co
SCO 833, Level 1, Secmr 13, NAC Manimaira,
Madhya Marg, U.T. Chiandigarh,
PIN Code 160101

Chl

Enter a befter hfe

E-A

financial institutions halding security interest over such assets.
You are also directed to file the written statement with a copy thereol furnished to
the applicant and to appear before Registrar on 21/07/2026 at 10:30 A.M. failing
which the application shall be: heard and decided in your absence.

Givenunder my’ handandthe sealof this Tribunal on this date: 02.04.2026  Sd/-

Registered Address: 1139, Sector 82A, IT City,

Block B, Behind WTC, Sahibzada Ajit Singh Nagar,

Mohali, Punjab, 160055

Email for Correspondence: majestichotels.cirp@gmail.com
Registered Mobile No. 9417009490, +91- 62832-81078

Place: Chandigath
Date: 17.07.2026

CHOLAMANDALAM INVESTMENT AND FINANCE GOMPANY LIMITED
Corporate Office : "CHOLA CREST" C54 & 55, Super B-4, Thiru Vi Ka Induslrial Estate, Guindy, Chennai 600032.
Branch Office: SCO 102-103, 3rd Floor, D Block, Ranjit Avenue, Near New Pizzeria, Amritsar 143001.

Contact No : MR. Munish Kararia, Mob. No. 98154-56564

ION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

WHEREAS, DA/1283/2023 was  listed  before Hon'ble  Presiding Officer /| s E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Registrar on 30.03.2026. ) . _ _ f"‘- Particulars As per Form G Extended Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security interest (Enforcement) Rules, 2002.
1WH:Ef:"?jn“\";d':‘:';:é:;"‘ti‘;(‘:; ';f‘;:':‘:g ’E’O‘;;“fi:‘;":mg’:/ "‘:‘;;fr“e';"m “"“‘; s - Hotedl 021i2025 ey’ Notice is hereby given to the public In general and in particular to the Borrower /Co-Borrower/ M (s) that the below described
Sebts of Re. S0.64.007.45 | Agplication along with Tonies o e of) - [0.|Lastdate forreceiptof expression of merest|  17/07/2026 | 03/08/2026 to the Secured Creditor, the Symbolic possession of which has been taken by the Officer of G
annexed). In accordance with sub-section [4) of section 19 of the Act, you, the| |11 E?J:poefc‘is\?:?ecsfo ?Jﬂ;:flggslllél::‘ g 22/07/2026 08/08/2026 ‘I&ve;lmentda‘r\)d Finar.vuce Cor&panyAlelle: the sarr;f §ha!1hbe referredd \r/\\t/ageln afterh as Qhotl):man;ialanr\] gl\//:st(nent and Finance Company Limited.
defendants are directed as under:- = = e Secured Assets will be sold on “As’is where is”, “As is what is”, and “Whatever there is” basis through E-Auction.
0. ‘:r"]"::i;:u:t; ur;hi;l‘nhlnhévrlv A'lz’\;s of the service or summons as to why refief|] | 12. :—Oa::"j*i‘s?u’é’;ls’ig:wss’ﬂ" of abjections | 2070008 13/08/2026 Itis hereby informed to General public that we are going to conduct public E-Auction through website https:/ichola-lap.procure247.com
yed for should n an
{il). todisclose Particulars of properties or assets uther than praperties and assets| 73 [Dale of ssue of Inal IS\ ol prospecive| oo 18/08/2026 Date & Amount , Reserve Price, | E-Auction Date and
specified by the applicant under Aof resolution applicants Account No. and Name of as per Descriptions of the Earnest Money Time, EMD Sub-
(i you are cestrained from dealing with or g‘”‘”‘;‘ﬁ of “b‘”';‘f\ P “’.5‘;‘”] 14, | Date of ssus of information memorandum, Borrower, Co- Borrower, Mortgagors Demand Notice Property Properties Deposit & Bid Incre- | mission Last Date,
othex aasetsdnd DIoneniss distiosed undersena AUMDEr3A ol theigrgina evaluation matrix & request for resolution |  06/08/2026 | 23/08/2026 Uls 13(2) mentAmount (In Rs.)| Inspection Date
applicatio ding h d di | of the Application for attach tof
2pplicanon,pending hearing and disposalof the Applcaton forauachmentof| ) _|pian i prospecive resolion applcants Loan Account No. - XOHEARR00003217069 1004-2026, | Property Bearing Private PlotNo. 77,76 | Rs. 75,00,000- | 2210812026 at
(iv).you shall not transfer by way of sale, tease or otherwise, exceptin the ardinary| | 13:|Last date for submission of Resolufion Plans| _ 05/09/2026 22/09/2026 1. KULWINDER KAUR W/o MALKIT SINGH Rs. 48,78,620/- Measuring 225 Sq. Yards Siuated At| Re. 7,1’)0,&)00[— 1.001 AM 0 1.00 PM
couese of his business any of the assets over which security interest is created| | Al other contents of the originally published Form G remain unchangsd. s 2. PARMINDER SINGH Slo CHARAN SINGH As on 09-04-2026 | Vakiya Rakba Sultanwind, Sub Urban | Rs. 1.00,000/- 1
and)/ ar other assots and properties speciied o dsclosed under serfa number e Kisbe i R AWINOER KAUR o SARINBER Siicii st Mo Gttt Bivdin 100, 210812026,
IAofthearigi the prior the Tribunal; . Krisl ind Jain - h ! N : 10.00 A.M to 5.00 PM
(W) y()u shall be liable ta account for the sale praceeds reafized by sale of secured Resolution Professional 4. Mis NEW BAJAJ SCREW FACTORY Through Its interestand | Tehsil Amritsar-1, Registered As Per :
or other assets and Properties in the ordinary cour business and In the Matter of M/s Majestic Hotels Limited Proprietor (KULWINDER KAUR), All Rio: House No, | charges thereon | Gift Deed Bearing Document No. 2019- As per appointment
I proceeds in the account maintained with the bank of Regn. No. IBBUIPA-001/IP-P00284/2017-2018/10528 77-78, Focal Pairt, Dalip Avenue, Amritsar 143001 20/89/1/4976 Dated 5/09/2019.

THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

1. Alllnterested participants / bidders ate requested to visit the website h

Email id; C| AP@chola

Signature of the officer Autharised to Issue Summons.

Form No. 14 [See Regulation-33 (2)] by publication

OFFICE OF THE RECOVERY OFFICER-I/ll

DEBTS RECOVERY TRIBUNAL CHANDIGARH ( DRT 3)
SC033-34-35, G.F, Sector 17-A, Chandigarh
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS & BANKRUPTCY
ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961,

RC/1558/2019 DEMAND NOTICE | 22-05-2026
HDFC Bank Vs. Gurpal Singh
{ €0 1): Gurpal Singh S/o lit Singh R/o H.No. 52, Village Tirha Tehsil Kharar,
District SAS Nagar Mohali, Punjab 140604
( €D 2): Gurmeet Kaur W/o Jit Singh R/o H.No. 52, Village Tirha Tehsil Kharar,
District SAS Nagar Mohali, Punjah 140604
( €D 3): Gurmeet Singh S/o Sh. Bachan Singh R/o 47, Viilage Sangala Tehsil
Tehsil Kharar, District SAS Nagar Mahali, Punjab 140604
Thisis to notify that as per the Recovery Certificate issued o pursuance of orders|
passed by the Presiding Officer, DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT-
3} in DA/S630/2017 an amount of Rs, 28,97,961/-  Twenty Eight Lakhs Ninety
Seven Thousand Nine Hundred and Sixty One only)  along with pendentellite|
and future interest @ 11% simple Interest yearly. w.e.f. 18.11.2017 till realization
and costs of Rs. 51,505/~ [ Rupee Fifty One Thousand Five Hundred and Five Only
) hasbecome due againstyou (lointly and severally/ Fully/Limited).
2. You are hereby diracted ta pay the above sum within 15 days of the receipts of|
the notice, failing which the recovery shall be made in accordance with the
Recavery of Debts Due to Banks and Financial Institutions Act, 1993 and Rules
there under.
3. You are herehy ordered ta declare on an affidavit the particulars of yours
assetsan or befare the next date of hearing.
4. You are hereby ordered to appear before the undersigned on 24.07,2026 at
10:30AM for further proceedings.
S.Inadditionto me sumaforesald, youwill alse be fiable to pay:
Such interests asi ble for the period commiencing immadis
notice of the certificate / execution proceedings.
(b) All costs, charges and expenses incurred in respect of the service of this|
notice and warrants and other processes and all other proceedings taken for|
recavering the amount due.
Givenundermy hand and theseal of thisTribunal on this date:22.05.2026
Recovery Officer, Debts Recovery Tribunal Chandigath (DRT 2)

after this

:\q Indusind Bank Limited

PNA House, Tst Floar, Plot Nn 57 and 57/1, Street No. 17, Near ESIC Office, MIDC,

eri lE), Mumbal aouoss

v Rule of Rules, 20

SUBSTI SHVIGS ﬂF&lL‘l lﬂl.’l’! (2)of s&cumnsnmu AND! ns%n‘usmucmu

OF Fi URITY INTEREST ACT, 2002,
Notice is herebg ngn to me borrcwers as mennoned belaw that since they haye defaulted jn
Goayment ofthe dredl facilly availed oy Uhem from Indusing Bark Limited (1), thei loan
Assets in the hooks of the Bank as per R8|
gumsnnes S thereto. Thereatter Ban s ssted Gemand trces o below menoned esectve
rower under section 13 sz of the Securitization and Reconstruction of Financial Assets and
Enforcemen of Sectiiy interest Act 2002 (SARFAES) Act) on lhe \ast knoun addlesses of the
s vd bnrrowers thereby calling upon and demanding from them y entjoned
spective Demant e NStebre i oo daye from the Gate of the respecive Nollcoss
o per 'Gekals qiven Delow Logether WIlh frther Ttrest at he-contractuel 196 of the belovi
mentioned amount and incidental expenses, cost, charges efc as stated n e sad demang

notices, However, the service is also being done by Us by way of this publication as per Rule 3
o the Secorty nterest (enforcement) Rules, 2002 (SARFAES] Rules)
Date of NPA | Total
Loan Account No. & Name and address of Borrower 7= e ?“N""““‘l
nd Co Borrower/s. DafeafDEmand | Dues INR) oson
Loan IAbl:l‘mnl No.. h;7[ED"67N w4, Th 05/06/2026 IN'R('I!‘ 30, 17%7’;‘ 91/-
1. M/s Freemans Measures Private Lt Irou it
ireeiora: W Same Nayar & M, Kulinder Sndh p 2510672026 | crare sty Cakihs
Borrower) 2. M. Samllll“'ans Mr. Kulvinder Sin enteen Thousand
: . Vit Nega, 5. W, Shalin Vaye, ¢ Eight Hundred
rough its Karta- ir Naya ety Ane Paise
QCD hurmwers) G T Roaﬂ Jugxana Luc[mana Punrah -One
41017 Also ad, Civil Lines, Ludhiana, OnlyBLis e and
B {501 Al A% Hovae No 6 357, PO e by you s of
Caleny Jamalpur Ludhiana, Punjab-141010

r‘ﬂ\m of the Secured Assets/Mor! )?ed Properfies:- All that piece and
nrupe hearm Plu( No. 33, $MCN BXIA7/A- s per TS form) omp[nse
a No. 67/80 Hadbas( No. 165 je: Mahal Rakh, Tehsil & D\slrlc(
Lud| h»an Ludmana - anl Punjab, area ad) ims (981,50 syams) vide Jamabandi for year
200506 (xhana 10.68/81 as per Jamabandi or year 020,911, which [ bounded as urder
East- Street, West Road, North- Property of Navneet Nayyar, Suulh Kothii No.

Iparl:e\ of

We hereby call upon the borrower stated herein to pay us within 60 daYs from the date of

this notice, the oulstanmng amount of more pamcuiary stated in respective Demand Notices

issued, together with further interest thereon plus cost, charges, expenses, etc. theretofailing

Which e shal b ai iberty tosha procead againet the abave Seeured Assei(s)|mmoyable

Property (\es) under Section 13(4; o the saig Aot and (he applicable Rules ot imited to
taking pos: and s tirely at he risk of

~

For details, help, procedure and online training on e-auction, prospective bidders may contact Mr.
com. For eAucilon !rammg alone; contact Mis. Procure247; Vasu Patel - 951 0974587
247.com/ &

.com/ & ti
d Rahees

. For further details on terms and conditions please visit
Date :17/07/2026
Place : Amritsar (Punjab)

totake part in e-auction.
Authorised Officer :
Mis Cholamandalam Investment and Finance Company Limited.

Enter a fulm ife

CHOLAMANDALAM INVESTMENT AND FINANGE COMPANY LIMITED
Corporate Office : "CHOLA CREST" C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032.
Branch Office: SCO 102-103, 3rd Floor, D Block, Ranjit Avenue, Near New Pizzeria, Amritsar 143001,

Contact No: MR. Munish Kararia, Mob. No. 9815456564

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower /Co-Bt /
properties mortgaged to the Secured Creditor, the Physical possession of which has been taken by the
Investment and Finance Company Limited the same shall be referred herein after as Cholamandalam Investment and Finance Campany Limited.
The Secured Assets will be sold on "As is where is", “As is what is”, and “Whatever there is” basis through E-Auction.

Itis hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com

bed i

(gagor(s) that the below d
ized Officer of Ct

Date & Amount Reserve Price, E-Auction Date and
Account No, and Name of as per Descriptions of the Earnest Money Time, EMD Sub-
Borrower, Co- Borrower, Mortgagors. Demand Notice | Property /Properties | Deposit & Bid Incre- [ mission Last Date,
Ufs 13(2) mentAmount (InRs.)| Inspection Date
Loan Account No.- HED1ARR00000039467 and 11-06-2025, Property Measuring 75|  Rs. 77,00,000/- 04/08/2026 at

HE01ARR00000082444 Rs.79,56,208/- | Sq.Yds Situated At| Rs.7,70,000/- | 1.001AMto1.00PM
1, Harpreet Singh Slo Amrik Singh (Applicant), 2. Amrik Singh Slo As on 11-06-2025 | Vakiya Rakba Katra| Rs. 1,00,000/- 03/08/2026 at
Kirpal Singh (Co-Applicant), 3. Rajinder Kaur W/o Harpreet Singh with further Ramgharia Chauni 1000 AMto 500 PM
(Co-Applicant), 4. Joginder Kaur W/o Amrik Singh (Co-Applicant), interestand |Nihanga, Near R -
§, Agam A Dlo Harpreet Singh (Co-Applicant), All R/o: House No. charges thereon [ Sultanwind Gate, As per appointment

2327/V-16; Ofs Gali Phat Wali, Sultanwind Gate, Amritsar- 143001,

6. Mis A-Jay Traders Through Its Proprietor (Harpreet Singh) (Co-Applicant), Rio: House No
2327V-18, Ofs Gali Phat Wali, Sultanwind Gate, Amritsar- 143001., Also At: # 7 Vallah Mandi
Bye Pass, Near Nirankari Bhawan, Amritsar-143001., 7. Mis Rajson And Company Through Its
Proprietor (Amrik Singh) (Co-Applicant) Rlo: Gall Phat Wali, Sultanwind Gate, Amritsar-143001.

Amyitsar Registerd As
Per Transfer Deed
Bearing Document No.
2022-23/89/1/6873
Dated 12/12/2022.

sion ellin 1 ent

o on e Ss)/Lean Hevr(s ?Lega[ Rej resernanve )a| it 9 cost and censei quen
Please note hat as per section 3(12% | Act, all of you are thqmted from
fransfering by way of sale fease o1 ulherwlse P\he afolesaid seourd sacels ot prior
wiitten consent of the . contraventon of he sad secton by you shall ol the
penal provmans as lald down under section 29 of the SARFAES| Actand / or any other legal

rovision in this regar

lease note that as per sub-section (8) of section 13 of the Act, If the dues of IBL together
Whiall sasis, harg e ] expensee Maurred by 1BL are lenderestfo [BL tany Jme batore.the
date fixed for sale ot fransfer, the secured asset shall ot be sold or lranslerved by IBL, and no
further step shal be taken by IBL. for transfer o sale of that secured as

Date: 17.07.2026, Pl UNJAB Authorized Officer, For lnd\lslnd Bank Limited
e @

¢ m

bt

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT] RULES, ZDDZ

1. All Interested participants / bidders are requested to visit the website

~

om/ &
For details, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 / 6374845616,
Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction lramlng alone, contact M/s. Procure247; Vasu Patel - 9510974587

“com/ & ti

For further details on lerms.and conditions please visit
Date :17/07/2026
Place : Amritsar (Punjab)

totake part in e-auction
Authorised Officer :
M/s Cholamandalam Investment and Finance Company Limited.
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s Hage Fafent feg gaw At STl i st § 9% Efopdt € Wy Afmmurfan fSS ffg Se e SR do @
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| uetis '3 pESTEl el g w3 "faGfaeretans iz fadneaans mre TfesH® MHeR W3 Maeanne me AfagTaet fdeane wae 2002

i 996 ©f fega &l JI fen &% Trammle & feg »mufent de

gt § 23T a9 fuEt T
Trfen Afevrfen gt w3
AAfer <t W € §9 &
TUlT Atied Aads #n <t
g § faur, “8a339 9 9
JET amiggHE gdeT I IS
e €7 I3 He) fiieg
g '3 TS 3T At AHEe I
fo €7 wmust fadet =t

ga fesm mt fa wmy” nrgmrt
T&l  TE  Fde WIS
et @8 FIIEE A
for ww fewg = &gt
faag adt At W3 ygamy §<
gg dferr m¢ dw 3
I Aa| miewg & faar fa
ASEs o oi3T fapam vt
&t Aa| Atetmret

g9t deEhus w3 deEhius §95 @dude femadnt sEt deEhius 78
yfarfanm) faent 2016 & fsen 368 € 3fa

feT Ao U39 02072026 & Yerag gmaw #t € ey feg Adt atsT A foar 3, fan few imnfea
Jewa fawfes set FaTB08Hs uss Myt 596 set fesamit @ yare= (®on) § Fer fegr
famr 3, 7 f fesisdnt w3 Seshimus 83, 2016 T Quednt € 3f03 aotve fesiwant
Fafs8Hs yfafenr (CIrp) fes arme adt T

IHE ™TE FfFead (“CoC™) € ERS € nigh™g, QUIas gron it it 02.07.2026 few Tamment
ﬂgﬂﬂ;@§ﬁﬁ»ﬁ/@%hﬁrﬁl&ﬂmmﬁ4€%ﬂ§ﬁafmm

(3. 54/2002) RIS Wiae wUts ¥ I% Haedm/dud 98/m98 Yrugehn/fafaGaetn €t feasdt et Assa posr

7elq foHs w93 aomed foHs =93 3o 3 §F Bud gev fenm e 39187 i W5 anvie 8 fa. & 99 feg »Hes 33 6| 7Y Wis Tmile 89 fan. 28 nrue wftaes,
WERT It ATER A, 2002 T T 13(4) Mt foTaRt bt yruatoit @ T & fe fomr & i S 8 faGfaet féeane oiraganite) g8, 2002  fami 8 3 0 & widlts
“fae T g 37, “fam <t om fem §7 3 “aet < faarfes adt” w9 '3 €93 © o= FOHE SORTEMT Yruaehnt § 9T & fager femT fami T

FaueTg/famstergr/ardetagsr vr | fae<t dit/dua dut arfeere v | fws afen <t fist fowg= yem EMD %3 €. fagnit | wfgareg

= o= fowis &fem @ | wiadwe v foufire | SFESE A | BE 0S| wfaret e
e | o cogearer | T | ™| ™
FaTEnT IAH

1. /t wwete fiw ¥ss Ht 799 W e & Haedim war miet & 04.08.2023 Rs. 7,47,000/- 19.08.2026 | 20.08.2026 | Mr. Anoop

fo=t was &. 1389 da= THT|1039/6 I, 1144/6, 1389/6-7,| Rs 6,35,000.41 Plus Rs. 74,700/- upto at Singh,

T, g WSt da, T WSt |TIIHE & 1245/6-T WU 39 TIATI, | future interest & 4.00 PM 12:00 PM Chief

#if{IAT, UATE-143001 (@THET) 2. | of weEs, e Hat, Tt charges Rs. 10,000/ to Manager,

7t 7S ffwr YT At eet fifw, | SRSt o, aEElw wes MEt X 4:00 PM | Phone No.

WIS &. 1245 e aTEt Ty @wat | WifEHT Ul & 8349110 25 on 9796589555

N - 30.06.2026 Plus, future

N, ‘rrrﬁ-B'HH, UyrmE 143001 (AFG- interest and charges

FIHEd/HICIIa), 3. {iWst Aga™

39 yat 7t gEEle fiw, Was &. 1389, TIFT THT B, T HST 59, T W, »ifi=He, UnrE-143001 (Af-IemET/Haedma), 4. At gBi<ee fiw Y39 Rt wens fiw

fa=mit Hams &. 720, IS ugi=s, sfag T&aT, Hiter 33, »ifi=Ha, UATE-143001 @Mded)

) . B2 (Lotey) 297, feanmels | gareret dic & v fedmug firet 29.09.2021 Rs. 17,15,000/- 19.08.2026 | 20.08.2026 | Mr. Anoop

gt die, fedwud e, Sforls | aimme) feir mfeg aWtwBaH. | Rs. 14,53,732.20 (ex- | Rs, 1.71,500/- upto at Singh,

3 frgr fedmyg 152002 o QU | fogrfert fevrgg @ guf =9 €| cluding interestand |~ p - 4.00 PM 12:00 PM | Chief Manager,

(2) FﬂHE"T TISHIS 49 YISt AE. A. Ficil Ul iy @*pﬁa’byrr Afga | other expenses from n to Phone No.

Aarts fiw, fo=mrt 1., 830, 7. .| fu@mus & ps9/es =t 700 = & 01.09.2021) 4:00 PM | 9796589555

?gﬁmﬁ 4 wmg@m;f ﬁm =8t mits @ A R Rs. 28,14,506.20 as on 30.06.2026 plus future interest & charges w.e.f. 01.07.2026

152002, (3) Kt A3f<Eq fiw YS9 A=, A. Fer13 fiiw, faemit . &. 330, 7. 8. 24 feawrets sareTet die, fedmyg fiet, Sfarts w3 fagr fegmya-152002, (4) AS=e d9 ySat
Ae. A, AW fiw, fa=mit w.&. 330, =7 &. 24 feanmets gareTet die, fedmug fiet, Sfarts w3 fagr fedmua-152002, (¥39Ht &. 2 T 4 3T FgmeT9/ gan © feafea
W& /Haedrmd H. AdHI3 fiw U39 A=, 1. fprgr fifw € aéat <man 75), (5)rfrmfnurusane fumrmar friw, fsemit M. &, 835, HeT @t a8t faf mmare aa19,
fegmyqg faet, m»mfﬂw%ammlszoozmm)fwéws 330, 2. . 24 feaATElz gareTet die, fegmyq firet, sﬁrﬁgwfﬂwﬁaﬂwmooz 6) .

affl. £99: IBBI/IPA-001/1P-P00284/2017-2018/10528
IfAeTs UTT: 1139, Faed 82-8, nretet firel, gwra-Ht,
sufa@.2trt. € fus, wricermer #ts fifur sor, yorst, YAme-16005

99, @ & 3, e fawr
BfTMTET.141401, (HISIAI/ATIET),

at = o wit first | Tareht w=gT friw U3 At e friw, fo=mt 0. 8. 28, WSS o8, feawug et 3faris w3 T feamua-152002 @M929), (7) TOYTT 39 USat W=, 7. wawtg friw, fammt 28,
o 02.07.2026 ¥ | arEhurt W5E o835, fedmyg fiet, Sfarts w2 fagr fegmya-152002, (8) I d USe A=, A warl3 fiw, fammit 28, Ws® o8, fegmyg fiet, Sfarts w3 fagr fedwys:
HERTS I 152002, (9) FIEHIS A7 USEt A=, . Ha&wls fitw, fa=mit 28, va® o785, %amwhﬂsﬁﬁxwfﬂv%wmooz (10) "I fiw U A, AL Wawts fiw, foemit
10._|femsmit € yarer< &t yrush &t wmidt first 17072026 | 03082026 28, W5® T8, fedmya fiet, 3forts »3 frgr fedmua-152002, (11) Tharamjeet Singh UST A=, . Wawls fifw, faemt 28, waw o8, feamug firet, Sforts w3 fagr
11 |Hew<t 3% fadaat &t nrawt Bt At a9 & tat 22072026 | 08.08.2026 feamua-152002 CHSIHT &. 7 F 11 T3 Irded A HEHTS fiw U39 At aime fifw & agat <7or 75)
12. |rawt BEt '3 feger myf a9w € nmudt st 27072026 | 13.08.2026 8. Wraw Tg wE quat 10 Ha® mHls @ farg<tant e 29T 03.05.2023 Rs. 64,53,000/- 19.08.2026 20.08.2026 | Mr. Anoop
PR [E T — ——p— p— p—pert ROl YRy ¥wew a9 %5 Juat, 5t EEt Hat, | 3o foi weg I 1. 5 HI® WG| A. Rs. 34,08,323.66 Rs. 6,45,300/- upto at Singh,
- — — - = "HET 33, de, fagr sfmre, fen | ge 2 ga75-12 & s &7 5/52| B. Rs 15,99,062.85 4.00 PM 12:00 PM | Chief Manager
Hat fauera fadamat & AT idaH, Woide Higan o SRR N ’ i . o, 99 Rs. 50,000/- ’
1. FoueaT Sraet BE g%wméw S| 06082026 | 25.08.2026 & YU, @J"; [REE IHTT (T AT 7 for &=e &99 62, 3&T &. 654, | Plus future interest to Phone No.
St ne ; ot nradt et 29H), fedT T (FIHET TIH), | (UT=T)/66 (BT feT AHE T1 yAa and charges 4:00 PM 9796589555
15. [IHISSHS UBTS M 496 05002026 | 22.092026 fede o U39 fimmd w5, <Y | 399 2320/2/8(0-12), 2320/2/17009), )
S U =g S ) S e, 25 436 T 599 TRt & | 2320/2/18 (09) 2320/2/21(0-1) ( A. Rs. 49,09,839.66, B. Rs. 23,19,131.17 (as on 30.06.2026 Plus future interest and charges
L Sl Y s HeS , JBHII - ; U | d/ to be i d
A |ldts, b famr wfwmerias | 2820272 (1) R, 2820/2/26010) e 2 T
_f['ffiﬂ?ﬁ'ffﬂ?? (FIHET), WHST wIET Ut fede |2 A 200607 (YT M3 201112 G Har ast, 3fa. ¥ar, fagr sfmrer fat, fme &. 72, y3at 8. 76 UI=n)/77 &=, YA &.
FfEe8Hs Yeres T, TH WS &, 436, TBHTT| 2320/2/22 (0-5) T MTEET WS 5 HIS WIS
e St 5o forifrs S 1 fag gHTd, ,

Ffus I WIFT U39 HEs &', faeH »iET 33, 89 Arels Hawt Hst, 39f8€. 499 9, faQ waw 185, ¥ar fagr sfmmer.ai401 @rdeq)

T

’ m:a%’mg

Y39 fegma et Ens: majestichotels.cirp@gmail.com

nied Q" gt €t Awet A AN 3 ufos faaret set fenmug aist
ded /fAs yert § geres aist fa G & Halfent € nieg nes3
<9 yweT TwganT Ted 995, fan fee gat <t user &t Afast

s |
T &% YU BEt I AIdT GBS T I MBS d96| YUs HIat
993 FeHG GAaT 3103 A%UI g8 S 75 vR feans I8
AR €7 S9gn®! Gewres s9adll fer Ha dedt 3% Hadt deal3
fﬂwfag,uwaaﬂwemmfﬂwmmﬂﬁmaww
yrHde © fdi = ad19 830 9% JUT ©F B3 &% gt SH3YT Ta-
FICH &= IB BEts ©F Gowes =t d9sdll Bt I8 FES 7
HUTS HOEMT F3aTt| yumes H3dt #ifi{3He @gden) T arert 38 ieT §
<t 7t §3t fewr@edn yurs 3t 3,070 9% qu€ 3 <0 € IHet I H
HTIaT YraaeT €7 §owres g9adl W3 ST UEd JudN Yurs Haat
T5torg 9 a9tg 4100 F9F € Yder € §ewes w3 alg UEg
fa83 mifeR Feg e Gewres qaadl g férdmifdar aoa feg
3ot € JgIHST JHCH WS HA, AITTST &, Haed 46 &9
Jew g57q T Guwres M UA féaamifdar awa fev fomgw
AO&IH JHeS ©F S1 Ugd S J1 Hoat fag fes mimet &t fadt 3
FIW 3T 6HTIIN NI BT et T < Gewres F9dl

1t

\fns?: 17.07.2026

IfAAETS HATEI® $99 9417009490, +91—62832-810y

ot fede T W3 Wi wiaaT- fede aHTg U3T fimd 78, TH Ha's &. 436, TBHIT &I1T ITHT &, 513, Har, fagr sfomrer.141401 @IreT), HHst wisT nigar uzat
fede a1, v &. 436, IBHIT 5319 IHT &. T3, Yo, e Bfomrer141401 (@IHETD)/HISITQ), TS ITH MI3T YST HEs &8, fax™ »mida 33, §9 Arets Aawt

Hat, 5988 8. 9, fa@ Ha® o785, o, fagr BftmreT141401 @I'SCT), 530 IHTT UIT FHMT I, IEL &. 1, fgHaT 5919, BT 35, Har fagr BftmreT.141401 @Tded)

THE T8T, UBTS &. 57 3 57/1, TB &. 17, 35 EoArmeint nrrfem,

MMTELSIHT, nitet e, HaEt-400093
mgam
(Rfafaet féeane raeanie) T8, 2002 € T8 3(1) il RfaGTaeTeiams 8 daneaana Hre STeamHE
e g Azawite e WGt féeame A, 2002 € T 13(2) Wt e o feamv e

T5 & gawerat & Afes o9 Ater T fa €5 <5 fésnfes &a faw. (BL) 38 yu3 foe mfewr fev G ort|
T a® 75, 8% & 9w Jfge nfeur RBI € ferrfagent & niarg §a € yifan few sr-yaerafiar nwen
T grEt 1 few qod ¥ <8 gowerar @ W waw u3 I nfabfeeretans W dtdnedans we|
eSS MAeH #E Maganre nre RfaSfaet #ae, 2002 (FaeHT ae) € uraT 13(2) »itfts fowTs Efem,
feft gt *3 3y & fenmm w3 dedae Je =& fenm Aoz AUz afen & gt 3 o0 foat € nivg Ayss
garfenT »ieT g3 ©F Her fesT famm mefa rfaGfaet fécane cragamie) 38w, 2002 (FARHT 3&™)
€ 3% 3 ¢ 303 A3 26 few yaws avdt & gfes ot & faor 31

FIFET W3 AiT-aIHET waute & it | I fadt firgt € wigame
o & I T fowis afer | 38 garfenT STeTdt:
BB YIS, ot firgt

& YTIT 5¥9: PLE01467N

1. e §hew Heew yretee fonfes W@ sredaedt avdt: it mile

wEig w3} FBfdes fiw @@wem), 2. 7t mits e, 3. 7t aufees

fifw, 4. 7t feaa’s aeiim, 5. fiwst mrfeat s, 6. imew a nmg

BT HETHe- WU FaST . Hf MiT sEtHe (Rfa-aeeTe) FT .

33 FfemireT, BT, yrma.141017, few 3 fewrer: 33, 799 33, fres

wretan, e, Yame-141001, fer 3 fegrer. T8 &9 wenmetet )

4g7, Wb st et aEe, YT, Bfeire, YA 141010 still due and payable
' by you as of 09.06.2026

I wiTf/Haedms mrfeeret ur F9r- Arfeee © A9 fafmit AfTS Wohs usTe &99 33, OTAT.
&, SE-XIX-47/8, Y1 STOH WEHTS) YHAT &99 79/1-3 3 7, ¥T3T 599 67/80, TCIAT &9 165 feg A, s
Has 3, 3farts w3 fagr sfomrer, sftvrari41001, ¥Ame, 839 WY (981,50 F9aT IT) et AT 2005-
06 & IFTI (UT3T &9 68/81 AT 202021 BET AT € nigATd), fAw < € To faE nigrmg I yaw: I,
yeH: AEd, §39: 3=313 sthig &t mrfeere, Sye: Jot &9 4

it @3 qawerat § grareer Her e If fa 8 3fy € fenma, 199, wrafrm wrfe i méus fanfs)
3few feg Tarret garfenT gan o 3937s few afew &t it 3 6o foat © g wé a9 S, &dt 37 wHt
€3 Famerd/AfT-aaHeT/ e TR /AES YFHEtit & wohis M, 1a9 w3 a3t € Wohws wrd
'3 gz WA & auw fe¥ e 3 29 39 At WG &7 I =8 w1 fomnit w3 8e3 Wae et urer
134) € 373 §TT HSToH3 »ATA/EE YyrUTS T YTt Fet < qra=et a9n HET §IIT TN

fqur gaq &z 3T 7= fq FagHt Wae =t TraT 13(13) € #iagy 3T7S Aot Qug &a & ya= feust rfowst
st st @3 eame gtz wirfmrt & i, &t A1 fan <t 39 39 5% eamed a9s a1 yEu B
339 @3 w9 € yItgs et S argwet 3o 8 1S we o 5T few maeHt Aee o warag € witts
faaurag govTsT feemaret w3 /mt fen meut aet & T3 agat feemar 308 Gue B T2t

fqur a9 &2 at9T AvS & WrEEIs <8 19 a1 A Hafow, B3t 3 TITAE AfTS MTEEhIS o)
STeTdt T 393 Aae <t araT 13 € QuuTaT () € wigHTg feaet AT cgiHed BEt fasuras first 3 ufawt
fair <t AH wetebi® § g 93T AfeT § 37 wretehis 28 mefuna wiAh & Sfen A 23HeT adt at3T
AT WS AT AR € 29Hed A feddt et mrEtEhHs 98 99 aet 9t geH &t gfe AreaT

fat: 17.07.2026 & ¥ATE T3 : fésnfes &7 favfes, witaras el

05/06/2026
25/06/2026

INR. 8,30,17,879.91/-
(Rupees Eight Crore
Thirty Lakhs
Seventeen Thousand
Eight Hundred
Seventy-Nine Paise and
Ninety-One Only) is

TBHSBH feaenane niz Tfes™ quat farfes

mzem “g& gdue”, At 54 3 55, AUT HT-4, Hg < a7 fegHeTE AT,
] AMEST, TeT-600032, HUT TSIT: 9T HiAS, TSITH TUBIH 99 2439/1 M 2439/2,
Enerateterlfe| fomr s 3 e 3 399 1 (WuRenTH ARG BfdaT Q) BfmHrET141001

fsent 8(1) »dts 9w FosT

Afa&foeetnns #3 danedans e STeaTHMS MHCH W3 Maeanric Mg AfaBfaet féeare #ae 2002, fAR & fen 3 gmie
nae fafanr Ifemt T w3 AfaGfact féeane eragamite) fatn 2002 € fawnio T8 Frams 1312) WUt faduras Hargtnt € =93 adfent
Hirew SenizeH feasmeie #e efean duat fenfes & nifuaras TASTEt wftart 28 Q& gowerat § fagr € & wrar (B) few wamme
T&, w5 (C) fes &St feim fishort § wra (D) fe@ 3919 99w Gat fagumas o &t garfenr gan § a3 &fer & yust € 60
fast & niegnied fomm AT 996 BET HaT fer Ft 913 a1

a3 Aae &t urar 13(4) A3 9 femt € fau 9 mitts et €t =93 sfen gremdt & 84 aameTdt, 7 a9 ©f gan Ay
FIee fev 59 39 T5, 89T § M3 T v w3 YR § HISS d19T faf THSTEt & gemerer S atfae et mrfeeret, 7 fa waT (B)
feg TanTeht et 75, & wraT (1) few earmet aretut gt § nimuE araw few & fanm T
= I M3 M AE3IT § AT 13T AreT  fa €T Jot vone war (k) few sonmett mreeret AUt dEt sued 89T & 996
W3 99 qE wivar qgeT T I Anew Fenised fesdneie A9 Tles Just fenfes, €5 Ui war (D) few TaRmet gow ot gt

T9F &.17, IHIA I3, Har, fagr
HaT™ (iAT)-142001 @aweT) g <t

I3 599, IBF IF, HaT QAT
fed nfas, Fﬂmmma’r

@&). . FroE fazm{rﬂfa?r 1) H. | & WY 10 HeS W3 2 FORET € ATY 06.10.2021 Rs. 41,19,000/- 19.08.2026 20.08.2026 | Mr. Anoop
Aroad feeayretfas, Frove die 1, | fdh, 7 fa g% @Hts WU 03 T3S 05| A. Rs. 29,09,639.90 Rs. 4,11,900/- upto at Singh,
THITH I3, HaT (FT) Hae fen | Has 29 184/1170 fam,  fg umaT &.| B. Rs. 11,55,726.12 4.00 PM 12:00 PM | Chief Man-
e N K oo © Rs. 20,000/-

<t Qu. #hist 3ur srauTs usat /Y| 96//12/1/2(3-5) 8= &. 735, ¥3aT &.|  C. Rs. 9,89,235.30 to ager,
IBHS FIUTE (FIACT M) (2) | 896 ntits T, §F faafis A9 fsarre | along with interest 4:00 PM Phone No.
At dur sruTs ugat Ht gEws | AfS, Har wigsT fiw, was &.| with monthly rests 9796589555
SO, fETTH WA &, 639-F, | 21/20, AGIE &. 8, SHEIT HOHT 30idt,|  w.e.f. 01.10.2021

A. Rs. 54,89,231.90, B. Rs. 21,24,337.46, C. Rs. 17,03,312.30 (as on 30.06.2026 plus future in-
terest w.e.f 01.07.2026 & charges incurred and to be incurred)

HiBsagas USar w3 et fenma A <HSat
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At 7t € Aad% Ad3d M3 a3 gan F I wET FIF TUR YT 97 A TS
yag wfemt € fégan | == F9HET9 T 5 I UIT fowis &fen | warfen FE = Afeere frfafos ama
U SU® o HseT T fa 5. "3 BB Warge 99 &t first T g 9T &t st
99 J6 WE'T L[u-l?; E'!'; ® & i @h & (’;ﬁ')
= ﬁ =ﬂ 1. |8& ¥3T $99- XOHELIN00002354743, 22,04,578/- JUT | IS BT &I fsand &9 1504,
B ?’)"’8\ &S ) XOHELIN00002983884 ™3 - 10/08/2023 § Jg |HTY 150 III1 I, ATTTE &¥d 4-
H&dT Hr<dr| STJTdH HE02LIN00000006642 g fewraw3 §r 3|2, a9 Fox TBal, THAL, S
TEeE ¥y fearst Qud 8= =8 w3 AfoQus 8= =8 3 yafeni mig  |FtAsEt. aea, Sfors w3 g
Sl . 1. feus e Y39 T yFm, 2. At Judt E fagr  sfower few Afes, ;
nfeq Hager A3t Hass 3 =t ygat feus 9, 3. T YA YT WY T, ZaHed S13 =HiaT 99 11339
a9 I =fdar d¢ iy 4@§W#msﬁmm firat 21/03/2018 g™ FfrAETs|
A i Irarien fen € Yuareies, (fefus rm), A9
&t Q N EES fa=mit Was &9 15048, IS &. 48, T
T5 M3 dat YWy =fss ST FEE, FAEET S, BT 141006

firgt: 17.07.2026
RET5: B
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1. Sonizey feasneiie W erfeatr quat fanfes

WIS TH € & '3 gaA!

NS &. 307, TIBT &. 5, THF B9,
Ha, 3foRtE w3 fagr Har dmm),
(3) /i TBHS F9UTS YS9 /Y maws €W, faH Has 8. 6398, T9F &.17, IHIH I, HaTT, @™ Harr (UFme)-142001 (@IHETa/HICdm9), fel <t wars &. 307, TSt &, 5,
3 &919, Har, Sfarts w3 fagr Ham (), (4) 7t 3798 3HT9 UST Rt fiw &8, fs=H Ha™ &. 19/778, Tedhi ITE, FIETT 319, HATT, fA@T Hamm (fAme)-142001 @),
@& . FOUTS gE9w- 1) ¥, 3OS 9, Faeid HOHT 3ndt, §F &919, Kullar I3, HaT (A™) Hae T fen € Q. /Y I18Hs 391UTS U39 Rt #dds O @@HEd
S9H) (2) Ht IBHS BOUTE U Rt #Iws €, famH Ha™s &. 639-8, T9F &. 17, IHIH 33, HaTT, far Harm (fAme)-142001 @FIweTd/Haedinq), fed @t was &. 307, It
8. 5, P13 &9, HaTm, 3fart® W3 fagT e @dame), (3) Kt 3T sens usat /Y a@rs s, fa=mH Hams &. 6398, T198 &.17, M 38, Har, fagT Har (@ me)-
142001 @), & <t Wa™s &. 307, T &. 5, TiT B919, Ha, Sfar® w3 fagr Har (vm), (4) 90 IHTT UST fiw &, fa=l vams &. 778, 797 &. 19, =T T,
HIETd &919, HaTT, f@™ HaTm (Um)-142001 @d<q), () IHHS FENUTE w3 YT TS (i) IBHS TS YT naws o, o™ Ha™s &. 639-8, T9F &.-17, IHIIH 33,
HaTT, fa@T Ham (frm) (@emeTe/Haeding), fed @ was &, 307, It &. 5, $i3 &9, Har, 3foRlE w3 fagr Her (dame), (i) AHST 3T s uSal IEEs ST,
ot Ha™s &. 639-8, T19F &.17, IHIH 93, HaTT, fag Harm (dAme)-142001 (Afa-gawe), f6& <t Hams &. 307, I8t &. 5, §niF &919, Har, Sfarts w3 fasr Har (@ me)-
142001, (iii) HWST HE HaF u=at Aides ame Haw, faemt =97 . 28, Hare®t =&t ot &. 4, T8 Het BT 33, &3 I7ar vt AFSHaT famma 397, Jeayer 33, HaT,
@™ Ham (Ame)-142001 @deT)

EMD REMITTANCE DETAILS BY RTGS TO ACCOUNT NUMBER:

Account No. 1248072000000001
Account Name: RTGS Inter Bank Receipts, IFSC CODE: JAKAOZIARKT

FI3T 3 YHT:- 1) etfamnit o< § g & w2 “fam <t o few 37 w3 “Tet frarfes aat” w3 wrafAs st A7 3ot 1 mftaTas weng ©F Wois Arearat
3 HU& € WMEHT Yuge '3 det & faT 379 &4t I1 Aefa 0TS §8ta9 §8t Ay geefe 3 ufas fae 979, famni st Are @t yruget & waat, yruget
& ygfe3 995 = Tmifent mfugrat/Asedtnt € AYY feT AIST VSIS 99 AAE T6| mTUaas »eHa/Heim3 dfsed € §a8 umaet emifentt/dar/eeerdrt
g fait <t 397 < fierdt st 329t (2) &8t My gee€e 3 ufas™ wArfm w3 Alwifedms € Wy 996 W3 Ye § Hgne dds ©f frierdt §8lam €t 7t d=at
fem st Are T8t Yuaet w fadhue g &t rfonst &% g9a yr3 rrane Towret Qa3 fust Sa aitsT A7 AaeT 1 (3) IS §8la9T 28 MuSt Frafes
Wet 3T, W3 YRS It LaATEre https://sarfaesi.auctiontiger.net It (HTUST & “https://sarfaesi.auctiontiger.net” 3 HS3 IfAHCIS qa=T & gdd wret st
3 UHE9E § YU 13T A AFeT J) feursr gan Myt go=v@e Afoz wrusht UnaRt § Wy J9=T AAT Ial U=t aHa € 10% fenmar gan &
MEEPHESt MTaeIHMIA /eI e (famTaT g Mf JeT@e & 9= a3 §) I7dt Myt goerfen A=| faour a9d &< o3 A< fq 939 fammar gan Ja/fants
39T § ARIA &4t a19T A=ar (4) TEATEle 3 FEITTST 8 gfHcans 3 gmiE, IUSTS ydteed/aRteTsT § 88t Myt geeTge o vifsw first 3 ufost
Fanrete feuw »udfss Jo fob eag=at St aibrt YUz Saatt Jeaitt, maaTs 1. wa gt g et mra et Atam. 357 &F anit 2. U aras &f anit 3. ufgee
YIS /AIZT YT (KYC) WIET3 Fed wret 3T, Frag/3aret<ar srfefn/umiae »fe € setager anit 4. u3 € yire &t andt, 5. grarfeer 996 3 THSYS 996 Hald
I w3 111 (@37 3fen few &7 mignmg) €t Ads amit mudfsar fam 3 faat 83t g€ go o3t a=ait (5) g9es §etersT, 7 et8at yfafon 3 eoféar &3t Ay
FITRT, 3T MUBT TG, URSIS M3 BIIfes met St e feg rofesT grde 76 37 €T Hudd a9 Aae T&: M/s e-procurement Technologies Ltd. (Auction
Tiger), Ahmedabad: Contact Person; Mr. Ram Sharma, Mobile No. 9978591888/9265562818/9265562821/9374519754, Contact No. 079-68136837/68136880. E-
Mail ID: ramprasad@auctiontiger.net, support@auctiontiger.net (6) frge wret 2t AR M gt e 2t It fomar goH & Uﬂ'c"“'f?? ECIEKS) w3 Afed UHSIS/AHd
wrEtsT Y3 yateeT It efamndt yfafon fee fdir &= et Gar 341 (1) AeS §81eTsT € femimar gaH My (EMD) § Part Sale Consideration € YT gftpr
A=A 3 WS §FTeraT € famiar gan U gq et At fammar ga Myt 3 et fenm &t feeT Ar<ar Ae® §8tag § ufast 3 Myt fanmar g §
WIAAE d96 3 gie, feadt € 25 yStaa gam mfuaas mieng <6 S8t 1 F retfast 3 48 Wie »ivg w3 feadt We = gt 75 yItas feadt € 15 feat Sa A
frge mifoeaz nieng =8 fouz feg =uet aret fimme »ivg My ge=Set J=aht 9O © 391975 &7 J9s 3 Ufast 3 mif I 7u3 39 St A=dit M3 Yyuget &
W3 fam di3r A w3 feerses §8tara e Yruaet/aan reut gmie feg et &t emier retara a4t a3 =T (8) »rawrets fedt arat auet atHa € 10% €
FITET feTaT gaH AT JeETRT T8 TUTS §FIaT It El-fannt few fin & et et JedT €93 yruset e etfarnit frtersT=t fegag #ize &8t It €I
WaATg fasauras st ma mi *3 st Areattl §8teTsT g9 Yruaet © Y3t “83t @mur gl a@H miuts S9RTet 9o € deHT feu wrust Unaw fes rurg dasdil
A9 g8t ehfamnit g I @ wifaw o5 fife feg fest aret T 3 wifaw mit ye at o5 fife =urfenr mifewr aream gtfssnit yfafont € mmug 3 '3 me=tv =t
e T8 @t aHs 3 We &0 §8IET3T § Aew §8lesT Ufis disr A=ar w3 fen mey few Hew fedacafan fett gt fesr a=ar, 7 fa mfuaes
nend/AfaGas dfged 28 netfgst '3 wmugg d=4it (9) yrsTfes GoreT yus §8ta fawnit 3 ufost i, et-ifaaric eaaarta fon. 3 etfamnit &t caféar
Y3 I3 Aae T5| fait Se=da feag et a7 3 miftarda Wend/dx w3 & 4t 1. et-GfaGaie saaadta fan. finemd Jar w3 99=s §8tard watat s for
gtfemnit feg fofm &= wet v Iadtat 39 '3 fée Ta1 (10) §8ta9 28 feq =9 §8t My go=8e 3 ge fen § TUR B7/d€ qaa HIT &1 J<qr 3 §81T9 &
»ifan &8 a3 '3 It yruaet § ydteer u=ar etfesndt St mest 3 Yt T fan feq &f =t useT 395 feu §8laTe € nmes Ifge '3 Ot §8la9 28
maﬁs’rmzjmwwml(11)@%53@@@/@@%@&/23%?@? &R nife »3 fan § 63 7re =& 9 feursa /A
feursa gae, eaw, 3¢, Heide, 9rafaw, €, Ahamet mre € ga18™s daaT U=ar| Jaenin 315 afamers &t fai meus »emget 3 Noc At 83t ens=w fige
yateeT § Y3 998 J1 (12) MiTaa3 MeHd AI=E URTH § AE1Td 996 ST HAEY 4T 324 »3 85T 3% 9319 aet a9 € fai At Ahi URemt § g€ At
Wo&Ha J96 AT etfaanit & HE3<l/de a9s € 99 arueT 99T (13) §FiaTe § Ae fest et T fa €T wrust §8t o< w3 etfamnit few famr &= 3 ufast M/s e
procurement Technologies Ltd. https://sarfaesi.auctiontiger.net ?Wﬁﬂﬁ?mh@m@ﬁﬁl (14) fE?J’LEFHKl{H‘H’EF&"T{ '3 wMa3 J (15) feaat
Aactfede yat feast ot & yrust w3 ndfimzs qfseq <6 feadt &t yret 3 amre At aisr Ar=ar feg Fecifede Ae® §8lag € &F '3 At disT A<ar| &%t
Nt gefT Td/Etfamnit feg ffr &= =& fonast 3 fesrer iw Foctfede fai 9 fenmast € &t '3 At o9 et aet Yegsr Aetamg &t aist A=t fear
Tg At T AT TH §FT &7 3T FE T AISt I/aT It TUR Bt AT AIEt I w3 §SITT9 #ifan §8 a3 3 yrueet § udtee ®et dug J<ar fed =9e 3 etfamnit
@it HST ©F UseT &7 995 '3 SRt §BtaT9 €t ufast 3 Myt et § me3 99 fen ATl (16) RS §8laT9 € WneT € A¥Y feu mfugras weng e fageT ot nizw
3 AT §BIaT B ASIITaUdT 3darT| MiUags »erd AES §8laTd €f WHeT 3 Ufost 9919 det a7a6 ©H E1TaHG YTHA/SST & 3¢ 996 7 Miudmg auet due
T HI3 T8 §8t aa9 &3t Ar=attl fagur qed & a9 fa §8t mff T e 3 gwie §8t fev fan Iuets! €t a3t Aetamg &t J=att A9 feursa /e feursa
35 =% fenadt &t nmraet € rdy fev qet fesme Je ©f 7o feu #iftads »ewe wr fager ot #ifsy J=am &g »mud fesa & feadt § =uw & & fai 39
i3t wet yruget €t vz feadt a9 AaeT J1 fan feee &t 793 fev §8lam fige reus §a © AYU3 wfuad3 MeRg &% AUTT 99 AaT 6! (17) ferm gerfest:
»ifgn w3 §8t w8 3 guer gter 91 Ay Ay amite S fe. 7 ieryersT fai Saalat g, uree A féegde 8% S wet fiierg &dt Jedn mivat rfast
3 wo= vt Agdt 3 fa 5t few a1 e =8 feq nionfos au &< fx 0 nrawwets B9t feg a1 B wet e I6 W3 Q5 &% &Jte feasy fad ureg musTet
gy nirfe Hage I& 31+ 87 881 fe9 Aes3yg=a 3791 & Aa<

f‘i’ﬂ'ﬁq’? LB:THU 3 HI3' et fagur g9q 24: (website https://sarfaesi.auctiontiger.net M/s E-procurement Technologies Ltd.)
first: 15.07.2026 ot IgT (7 AT )
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CLARIFICATION TO INVITATION FOR EXPRESSION OF INTEREST
IN THE MATTER OF MAJESTIC HOTELS LIMITED

This is with reference to the Invitation for Expression of Interest (“IEOI”) in Form G
published on 02.07.2026, in the Corporate Insolvency Resolution Process of Majestic Hotels
Limited (“Corporate Debtor”).

Pursuant to the approval of the Committee of Creditors ("CoC") of the Corporate Debtor, the
last date for submission of Expression of Interest (“EOIs”) has been extended from
03.08.2026 to 18.08.2026, to encourage wider participation from Prospective Resolution
Applicants (PRAS).

For details regarding the revised timelines, PRAs are requested to refer to the website:
https://majestichotel.ibc2016.net/ or contact us at the process specific email ID:
majestichotels.cirp@gmail.com

Sd/-

Mr. Krishan Vrind Jain

Resolution Professional

In the Matter of M/s Majestic Hotels Limited

Regn. No. IBBI/IPA-001/1P-P00284/2017-2018/10528
Registered Address: 1139, sector 82A, IT City,

Block B, Behind WTC, Sahibzada Ajit Singh Nagar,
Mohali, Punjab ,160055

Email for Correspondence: majestichotels.cirp@gmail.com
Registered Mobile No. 9417009490, +91- 62832-81078

Place: Chandigarh
Date: 03.08.2026
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Uno Minda Limited

(CIN: L7 488000 1992 CO50333)

REGD. OFFICE: B-841, Wasinpur Indusirial Asea, Delhi-110082
CORR OFFICE: Vilage Nawada Falshpur, P O. Skandarpur Badda, ~RIVING THeE NEw—
Naar IMT Manasar, Gurgaon (Haryana) - 172004

While iodging reguests under this special window for transter of phwsical shares, ore of the mandatory
requnements is submision of ongingl share ceniMcates, is folows.

Z

E-mail: investor@uncrmirda com, Websile: www Lnomincs com

NOTICE TO SHAREHOLDERS

Speclal Wirdow tor Trarsfer and Dereatedaivatios (Demat | of Physical Shares
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Further, the following cases are not corsidered under the special window:

= Casey mvohng disoutes Betwe e transfercr and tramfreee
* Securties which bave been transferred to westor Educaton and Protecthon Eund [*IEPF®).

Mose All elgibie transfer requests stal be proceszed only through the Transier-cum-0erat route. The securtes
wil be isuod only it demateralaed (Gemat) form and shall remain urder ock-in period of one pear from the dato

Irrsatoiry who wish 1o sl the fecl By of Specal Window may cortact the Company's Registrar snd Share Transfer
Agent, Narkit Assgrments Limited ot emall id riafalankitoom o ot their office 2t Alankit House, JE/2,
hardesalan Extengion, New Delhi - 110055 or the Compary at email i imestionBunominda.com for further

For Uno Mieda Limitsd

Sd/-

Tarun Kumar Srivastava

Compary Secretary & Corplance DfMicer
K5 Mem. No. A119%4

-
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Aegeenal Ofoe  Netsj! Merg Mi Marashal Sin Acats.
Eilisbridge, Abmedbed-8. Faone: +1- 2842187178

DEMAND NOTICE TO BORROWERS
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b atla fcatiar
Mane Dene of Bemand | AmowniOfisson | Dune of pasting
| guararmiors & Loan Accaent Mos. Ousciiption of the mevipidl sropanty fhemued s Netica/Daoe of NP -“-gﬁ_- of Nothon
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(THIS IS NOT AN OFFER DOCUMENT. CORRIGENDUM TO THE RED HERRING PROSPECTUS DATED JULY 22, 2026, ABRIDGED PROSPECTUS, FORMS and PRE- ISSUE ADVERTISEMENT DATED JULY 24, 2026

Investors are hereby informed of the following revisions in the Red Herring Prospectus dated July 22, 2026.
1. Note 15 0onpage 70shall ha replaced with tha following:

DOIEINJIG

ONEINDIG TECHNOLOGIES LIMITED

(Formerly known as Oneindig Technologies Private Limited)
CIN: U74999HR2016PLC066271

i I:I_-Il'i-.lrl_l'l.;'.'.'l_l.' s HI'FIE'.‘H.Ii'rJ.'l{l'|'|'I.;'.'.II'I|'h'.II‘|'II{1|I i f.-l'.l.'rfl'lrr.l'.!'!__r :Irl:':'.ll?l'ln'.l||rl_5i‘r|-|"".'.' Prtvgte Lennfed ™ % ¢ prrivaile et |"|'HI.II|'?-:|'FI_|'|I|'I.'|'.II1".I' I'I':l|:';r.lT.lw_-.'l-r.lrl_'.'f!.f'.l'.l'n-' L-rlfl;lrr.-rm.r_'_l. At 0783 widfe Lﬂl""l'f.'..'r('uh' r_r,l"ﬂ'.-l.;'.'a-r'lrr.'.lrrlj'.l'.'.lrl deifed Novenher 02, ,-;'l".||r|"i_ll'.i'rm| fh Rr;_l:rn'.'.".'rr rl.f't_"n.urlra-.;rr:l.'n:' v Cevnligal Hfg.'-..'.-'.-.'frmr Cpridae .".'r|.-'l.~'r-r||,l|-p-,|;,',|'-|-Ip,-rr_'n..'r.;'.'rl.l' K i .-.'||'.l|:'r'r'.|1.ll Fescliiticnr
possed by tve Shareholdees at their Extraordingey General Meeting held on Maecl 135, 2024, o company way coiverted fronn g Private Linited Company to Publie Linited Companyand conveguenily, the niame ol oie Company was dhanged to " Oneivdie Technelogies Limited " and o Fresh Certificate of Incorporation dated June 29, 2024
was issied I our compani by Reglstrar of Companies, Central Regisiration Centrg. The Corporate ldentification Nember afour Conpainy (s UTL009HR20 6 PLC0662TT,

Registered Office; V-503, Alrium, VIVANTA by Taj Hotel Complex, Shooling Range Road, Suraj kund, Faridabad-121001, Haryana
Corporate Office: C-48, 3rd Floor, DDA Sheds, Okhla Industrial Area, Phase-1, South Delivi, New Dalfi-110020:
Caontact Person: Mr, Sumit Das, Email 1d; info@onaindia.tech, Tel No: +51-8810484145, Website: wyaw onamdia.tech

OUR PROMOTERS: MR. MANOJ AGRAWAL AND MS SEEMA AGRAWAL

INITIAL PUBLIC OFFER OF UPTO 28,80.000 EQUITY SHARES OF FACE VALUE OF ¥ 10.00/- EACH (THE "EQUITY SHARES") OF ONEINDIG TECHNOLOGIES LIMITED ("ONEINDIG" OR "OUR COMPANY" OR “"THE I3SUER") FOR CASH AT A PRICE OF ¥ 96 PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF ¥ 86 PER
EQUITY SHARE (THE "ISSUE PRICE") AGGREGATING TO ¥ 2764.80 LAKHS ("THE ISSUE") OF WHICH 1,44,000 EQUITY SHARES AGGREGATING TO ¥ 138.24 LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER TO THE ISSUE (THE “MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS THE
MARKET MAKER RESERVATION PORTION |.E. NETISSUE OF 27,36,000 EQUITY SHARES AGGREGATING TO ¥ 2626.56 LAKHS (THE "NET ISSUE™). THEISSUE AND THE NET ISSUE WILL CONSTITUTE 26.36% AND 25.04%. RESPECTIVELY OF THE POST ISSUE PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

CORRIGENDUM TO THE RED HERRING PROSPECTUS DATED JULY 22, 2026, ABRIDGED PROSPECTUS, FORMS and PRE- ISSUE ADVERTISEMENT DATED JULY 24, 2026".

12. Note-1- Page 78 shall be replaced with the following:
Strong Order Book

Date of Allotment/ N Cate Number ol Percentage of the Allotment/Acquire/ Qur company maintains a nobust order book and actively participatas in competitive bidding processes. &sof January 31, 2026, our order book inchedes several large-scale
Transfer e gory Equity Shares Pre-Issue capital (%) Transfer projecis aggregatingto £15,757.52 lakhs,
July 15, 2026 Vishal Vasantrao kokadwar Direcior 2,16,000 2.65 Transfer 13, Page 159 shall be replaced with the following:
July 15, 2026 Priyanka Vishal kokadwar Relative of Director 180,000 2.24 Acquire Shareholding of Directors in our company
2. MNota 14 onpage 70 shall be replaced with the folowing: Sr. No.| Mame of the Directors No. of Equity Shares held Category/ status I
St Niise Pre IPD | Post IPD 3. Vishal Vasantrao Kokadwar 504,000 | Non - Exgcutive Director
No Shares Held | % Shares Held | Shares Held | % Shares Held |5, Romak Jhuthawat NIl [ independant Directar
[P0 Shares - - 28.80,000 26.36 . .
Total Shareholding 80,44 160 T 109,24 160 100 14. Page 154 shall be replaced with the following:

3. HNote13 on page 70 shall be replaced with the following:
We hava 61 (Soty-0ne) shareholders as on the date of thas Rad Harring Prospactus

4. Page 70 shall be read as the following:
Total number of Sharahiofder of our company

3. Hame

Mr. Vishal Vasantrao Kokadwar

Mo, of Equity Shares held & % of Share-haolding (Pre-lssug) 5,04, 000 equity shares & 6.27%

15. Rewvision in Restated Financial Statements in Annexure D:- The "Reconciliation ol Profit/{Loss) after Tax" tables shall be replaced with the following:
{a) Reconciliationof Profit/ (foss) affertax

Chur [‘.nmp:lqn'.':hasﬂ [Eim:,r-f.ln?.J anrnljnll:lers a5 00 daireqﬂhis F:::-:I b-_lﬂrrlizl"lg Prospectus. For further detadls on the Shareholding Pattém of our Company, pleasa rafer to the Bt Period Ended Year Ended Year Ended Year Ended
Chapter titled *Capital Structure begmnm_g on page 58 of this Red Herring Prospectus. _ January 31, 2026 91 March 2075 91 March 2024 31 March 2023
5. Total Current Aszels (I)* for the stub period ended January 31, 2026 on page 79 shall be read as the following: Gratuily Expenses (refer note 1) - - 0.46) 2501
(Basis of Restated Financial) Net adjustments in profit and loss account : 10,12 250
Rirticaiars Janiary 31, 2026 | March 31, 2025 | March 31, 2024 | Warch 31, 2023 | | (355 leﬂ SrenTeh ert 5 | T I 505 15 Y
I. Current Azsels Lol _ . y . i
Total Current Assets(l) 5604.88 3,014.71 2,362.79 1190.87 (b) Reconciliation of Equity
6. Headings for Assumptions for Working capital Projections made by the Company shall be read as the following: Particulars Period Ended Year Ended Year Ended Year Ended
January 31, 2026 31 March 2025 31 March 2024 41 March 2023
o etaled ipicig tovel U ﬂ!'ﬂéﬂim ol Projected Gratuity Expenses - - (0.46) 2.50
2023 : 2024 I 2025 : J“““H'F 31, 2026 2026 : 2027 L Eﬂplﬂ“hﬂr 30, 2027 Miﬂslﬁd Profil after tax I E.ﬂﬁﬁ.ﬂﬁ 1,‘5?“5 748.93 213.72
7. Note & on page 83 shall be deleted with the following: 16. Page 187- Table mentioned shall be replaced with the following:
{Ofer Expenses othar than the isting fees shall be shared among our Company and the Selling Shaseholder on a pro rata basis, in preportion to the Equity Shares Alloted. : . Period Ended Period Ended Period Ended
8. Nole 10n page 85 shall be replaced with the following: Ralios Period Ended January 31, 2026 March 31, 2025 March 31, 2024 March 31, 2023
Year ended Basic EPS (%) Diluted EPS () Weight CONSOLIDATED STANDALONE
Weighted Average 5 B0 5.80 fi Current Assel b, 738,95 J036.72 2,362,779 1,15 .86
9. HNote 2 onpage 86 shall be replaced with the following: = thcu"m “:hl:::ﬁ_ e : h4'24§"g? 1971.24 1,849,66 810.98
. i : e Oinerierms and G §0Ns E Famain uncnange
j""u‘ :::m i | Walohtad A EPS ikobineni H:;h;aﬂm Eviee N E: :ﬂ Eﬁﬂll sl The changas set out above are to be raad in conpnction with the RHP dated Juby 22, 2026, all referencas to this infarmation in the RHR Abridged Praspactus, GID, Application
| P raio hased on the Welghted Average ; i Forms stands amendad pursuant to this Corrigendum, Investors should read this Carrigendum along with the RHP before making aninvestmant decision with respectto the Offar
10. Fage 52 shalt be replaced with the Tollowing BOOK RUNNING LEAD MANAGER TO THE 15SUE REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANCE OFFICER
Secondary Transaction: —
Face | Issue/Transler Natureol | Mature of Allolment/ Total Consideration E Ea
Dale of Allotment/ Transier | No. of Equily Shares Value(¥) Price Consideration Transfer (in ¥ lakhs) ‘
Weighted average cost of acquisition (WACA) 23.27 - : BRSO
h Musshitlna
d). Weighled average cosl of acquisition, lloor price, and cap price: '---..".:l-r:l-1 !'!ﬂ! ¢ emetin Penbardt Pl ﬂﬂﬂmﬂ:ﬁmwﬁ;ﬁg? |#|,|l||;§1|;| W
L2 + MLTILIT, ] I A, I
Type of transaction Weighted average cost of acquisition Floor Price Cap Price SHARE INDIA CAPITAL SERVICES PRIVATE | MAASHITLA SECURITIES PRIVATE LIMITED Range Road, Suraj Kund, Eﬁfgahad_m UIJE.EI, Delhi I‘-.IEH?
(¥ per equily shares) Rs. 91 As. 96 LIMITED Address: 451, Krishna Apra Busingss Square, Netaji Subhash | India. Contact Person: Mr Sumit Das
Based on Secondary Transactions 24.27 3.91 413 Address: A-25, Basement, Sector-64, MNoida- | Place, Pitampura, Delhi 110034, India Tel. No.: +91-0810484146
11. Page 126-127 shall be replaced with the lollowing: 201301, Uttar Pradesh. Contact Person: Mr. Mukul Agrawal E-mail: infog@ongindin. tach
Tel: +51 0120-5483000 Tel. No.- 011-47581432 Website: wanw, oneindig.tech
::;' 'ézf:;iﬂﬂth' Ofhex Order Egeﬂﬂ?;EMI . ahd hl?:::i; W HEI:LT:F::IEM PO Value A'an: ;lﬁ_ai!:ihd Fﬂ:{uﬂ Email; kunal bansaldshareindia.co.in E-mail: investor ipo@maashilta.com Registration Number; 66271
ST Solar Plant{PPA) & MW 2 400.00 . | 2.400.00 Investor Grievances Email id- Website: ww mazshitla.com GIN: UrARaRR: 01hPLENNS2/ )
2 (ustomer ¢ solar Pumps 24 Mos: a6.12 26.12 | - mi@shareindia.com Investor Grievance E-mail: investoripo@magashitia com IEn'.'eETqrs r.:annrﬁé:nnmctm Th;ﬂﬁ;‘-’maﬁf Fiie':_:rﬂ’rarar m:j
Solar Pumps 130 Nos. 272,16 272,16 Website: www.shareindia.com SEBI Reglstration No.: INROOOD04370 Gompliance Ormcar or the = i f_gmrar N
Solar Pum 30 N 9176 91,76 SEBI Registration: INMO00012537 Issue in. case: of any pre-issue. Or poslissue related
UL L Ba - : _ e ; prablems, such as non-receipt of letters of Allatment, non-
solar Pumps 5 Mos 147 87 27.68 l 120_1:@_ CIN: UB5S23UP201 GPTCOT 5067 credit of Allofted Equity Shares inthe respective beneficiary
Sodar PUmDS fid MOs. 146.77 = § 146,77 Contact Person: Mr, Kunal Bansal account and refund orders, ete;
Sgur pLps 120 Nes. £l - 5 bl All capitalized lerms used herein and not specilically delined shall have lhe same meaning as ascribed to them in the Red Herring Prospecius.
Solar PUmps 164 Nos. 30016 0043 | 20973 AU SR G
N (— Solar Pumps 167 MOs. 384.62 - | 3B4.63
3 L-ustomer 3 Solar Pumps 23 MOS. 103.65 54 63 4925 EORH I IR e et Ll!ﬂi;::].
340 Nos. 1,106.70 1,106.70 ‘ Place: Haryana Mr. Sumit Das
4 Customer 4 Ground mounted EPC 12 K 555105 35040 572005 Date: 31-07-2026 Company Secretary and Compliance Officer
5 P Solar BV Plant 150 KW 219 TR 505 Disclaimer; Oneindig Technologies Limited is proposing, subject to applicable statutory and regulatory requirements, receipt of
B Customer 6 5 MW Solar 5 MW 1,346.15 - | 134615 requisite approvals, market conditions and other considerations, to make an initial public offer of its Equity Shares and has filed the
FRA 3ol 20 o i Lo S Prospectus with the Registrar of Companies, Haryana on July 22, 2026 and thereafter with SEBI and the Stock Exchange. Full copy
7 Customer 7 Ground mourted EFC 1800 KW 509,64 - | 509.64 of the Red Herring Prospectus is available on the website of the SEBI at www.sebi.gov.in, website of the Company at, the website
. — I — " . e 5 o www.oneindig.tech of the BRLM to the Issue at: www.shareindia.com the website of BSE at hitp://www.bsesme.com respectively.
LISLIHMET N Rdpds1man ¥ ) . ; i 5 F % : \ a " 5 A
< Any potential investors should note that investment in equity shares involves a high degree of risk and for details relating to the
d Customer 9 EPC in LP 5 MW 1593.20 112347 469,73 sdme, ple ase referto the RHP including the section titied "Risk Factors”™ naginning an page 21 ofthe Red HEI‘F'IHQ FI‘DS{JEE’[US.
T e = T = = e T The Equity Shares have not been and will not be registered underthe U.S. Securities Act of 1933, as amended or any state securities
LSiEmar ireafe goen L VIR0 SCheen ; , . \ . S .
e s laws in the United States, and unless so registered, and may not be issued or sold within the United States, except pursuant to an
11 | Customer 11 Roof top NA NA 135.01 10055 [ 3445 exemption from, orin a transaction not subject to, the registration requirements of the Securities Act, 1933 and in accordance with
12 LUSIRE S %‘i;&d’if:ﬂf;“{:: L A LIGHE I S any applicable U.S. State Securities laws. The Equity Shares are being issued and sold outside the United States in ‘offshore
customer FY 24-25 NA NA( (b2.72) (52.72) | transactions’ in reliance on Regulation “S" under the Securities Act, 1933 and the applicable laws of each jurisdiction where such
Total 20,497.59 4,740.07 | 15,757.52

issues and sales are made. There will be no public offering in the Uni/ted States,
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Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
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whatsoever.
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SITUATION VACANT

Hiring Administrator in Govt.
Aided Pvt. School (PSEB) in
Jalandhar. Min Exp 5 years. Send
resume contact@dsfund.org WhatApp
74285-95014 Candidates must be
based in Jalandhar. (CL26035757)

COURT NOTICES

(U/o 5 Rule 20 CPC)
In the Court of
Ms. Savreen Sandhu
Civil Judge
(Junior Division)-19,
Jalandhar
Harwinder Singh
Versus
Jaswant Singh
CNR No.:
PBJL02-003926-2025
Next Date: 07.09.2026

Publication issued to:

Ardeep Singh Father:-
Jaswant Singh VPO Kapur
Pind, Tehsil Adampur, Distt.
Jalandhar.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 07.09.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district_notice&district
=jalandhar

Dated,
29.07.2026.

Sd/- Civil Judge
(Junior Division)-19,
CL25105330 Jalandhar

this day of

For Circulation and Advertisement
booking and other related queries
please call at following numbers
from Monday to Saturday
between 10.00 a.m. and 5.00 p.m.
Circulation:
0172-2670319, 2670250, 2670442
E-mail at
circulation@tribunemail.com
Advertisement:
Classified: 0172-2670257, 2670338
E-mail at
classified@tribunemail.com

Display: 0172-2670256, 2670342
E-mail at advt@tribunemail.com

(U/o 5 Rule 20 CPC)
In the Court of
Ms. Minakshi

Civil Judge

(Junior Division),
Batala
Bank of Baroda

Versus

Harjit Kaur

CNR No.:

PBGDAO0-000302-2026

Next Date: 27.08.2026

Publication issued to:

Harjit Kaur Spouse: Hardev
Singh R/o Village Nangal
Bagbana, PO Qadian, Tehsil
Batala, District Gurdaspur.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 27.08.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district_notice&district
=gurdaspur

Dated,
31.07.2026.

Sd/- Civil Judge
(Junior Division),

this day of

CL26034221 Batala
In the High Court of Delhi
at New Delhi

(Ordinary Original Civil Jurisdiction)
CS(0S) No. 57/2019 and I.A. Nos.
5868/2019, 9263/ 2020 & 1089/
2025

Smt. Sukhdeep Yecho ...Plaintiff(s)
Versus
Smt. Charanjeet Kaur and Ors.

...Defendant(s)
To, Defendant No. 4: Ms. Harjeet
Kaur D/o Late Kehar Singh, C/o Anil
Kumar, H.No. 135, Sector 22A,
Chandigarh- 160022.

Whereas the above named plaintiff
has instituted a suit for Declaration/
Cancellation of will  dated
14.12.2018, transfer/ sale Deed
dated 12.03.2019, partition with
consequential relief of permanent
injunction along with I.A. Nos.
5868/2019, 9263/2020 & 1089/2025
against the above named Defendant
No. 4 and whereas it has been shown
to the satisfaction of the Court that it
is not possible to serve you in the
ordinary way, therefore, this notice is
given by publication directing you,
the above named defendant No. 4 to
make appearance before the Court of
Ld. Joint registrar (Judicial) on 11th
day of August, 2026 at 11:00 am.

Take notice that, in default of your
appearance on the day mentioned
above, the suit and I.A. Nos.
5868/2019, 9263/2020 & 1089/2025
will be heard and determined in your
absence.

Given under my hand and the seal
of the Court, in terms of order dated
17.04.2026.

Sd/- Assistant Registrar (O)
CL26035038 For Registrar Genral

DISCLAIMER

“The Tribune Trust does
not take responsibility
for the contents
of the advertisements
(Display/ Classified)
carried in this
newspaper. The paper
does not endorse the
same. Readers are
requested to verify the
contents on their
own before acting
there upon.”

In the Court of
Ms. Tarandeep Kaur
Civil Judge (Junior Division),
SBS Nagar
Canara Bank
Versus
Avtar Singh and Parvinder
Singh
CS 880/2025
CNR No.
PBSB02-001342-2025
Next Date: 24.08.2026
Suit for recovery
Publication issued to:
1. Avtar Singh S/o Balwinder
Singh R/o Village Hedon Bet,
Tehsil Balachaur, Distt. SBS
Nagar. 2. Parvinder Singh S/o
Jagdev Singh R/o Village
Hedon Bet, Tehsil Balachaur,
Distt. SBS Nagar.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear in
person or through counsel on
24.08.2026 at 10:00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district notice&district=
sbsnagar

Dated, this

29.07.2026.

day  of

Sd/- Civil Judge
(Junior Division),
CL26035578 SBS Nagar.
(U/o 5 Rule 20 CPC)
In the Court of
Sh. Ram Pal
Civil Judge
(Junior Division)-5,
Jalandhar
Malka Khatoon
Versus
Lakhvir Singh alias Lakha
INDIG/3/2025
CNR No.:
PBJL02-002589-2025
Next Date: 16.09.2026

Suit for grant of file suit in
formal paper

Publication issued to:

Lakhvir Singh alias Lakha
s/o Gurbaksh Singh /o Village
Isharwal, P.S. Patara, District
Jalandhar.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear in
person or through counsel on
16.09.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district notice&district=
jalandhar

Dated,
30.07.2026.

Sd/- Civil Judge
(Junior Division)-5,
CL26035583 Jalandhar

In the Court of
Ms. Samiksha Jain
Judicial Magistrate

First Class-17,
Jalandhar
Indostar Capital Finance
Limited
Versus
KMBT Bus Travels
CNR No.:
PBJL03-029439-2024
Next Date: 07.09.2026
NACT/6852/2024
Detail of offence:-

Notice to:

KMBT Bus Travels, Koneru
Kaladhararao:- R/o Door No.
39-1-29 Addananki Bustand
on Gole Prakasam DT Ongole
Andhara Pradesh 532001.

In above titled case, the
accused could not be served.
It is ordered that accused
should appear in person or

this day of

through counsel on
07.09.2026 at 10.00 a.m.
For details logon to

https://highcourtchd.gov.in/?
mod=district_notice&district
=jalandhar
Dated,
29.07.2026.
Sd/- Judicial Magistrate
First Class-17,
CL26035584 Jalandhar
(U/o 5 Rule 20 CPC)
In the Court of
Sh. Kaushal Kumar Yadav
Civil Judge
Jr. Divn.,
Chandigarh
B.S. Ahluwalia
Versus
General Public
CNR No.:
CHCH02-002680-2021
Next Date: 03.09.2026
Publication issued to:
Kamal Sethi
Manak Sethi H.No.
Sector 8A, Chandigarh.
In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 03.09.2026 at 10.00 a.m.
For details logon to
https://highcourtchd.gov.in/?
trs=district_notice&district=
chandigarh
Dated,
10.07.2026.
Sd/- Civil Judge
(Junior Division),
CL26035681 Chandig;

this day of

1

this day of

S -
pouse:

Nuh on high alert, 2K police personnel
deployed ahead ofJalabhishek Yatra

TRIBUNE NEWS SERVICE

NUH, AUGUST 2
The district administration
and police said on Sunday
that all arrangements for a
peaceful and secure con-
duct of the Brij Mandal Jal-
abhishek Yatra, set to be
taken out on Monday, have
been finalised, with nearly
2,000 police personnel
deployed across the district.

IG (South Range, Rewari)
OP Narwal, along with
Deputy Commissioner
Akhil Pilani, Superinten-
dent of Police Dr Arpit Jain
and nodal officer and Addi-
tional Deputy Commission-
er Jyoti, led a flag march on
Sunday along the yatra
route — from Nalhadeshwar
Temple in Nuh to Jhirkesh-
war Temple in Ferozepur
Jhirka and Singeshwar
Temple in Singar, Punhana.

Speaking to the media, the
IG said extensive security
arrangements had been
made to maintain law and
order during the yatra.
Besides the police person-
nel on the ground, 13 DSPs
would be on duty across dif-
ferent sectors to monitor the
security situation, with
additional reserve forces
kept on standby in Rewari
and other districts for
immediate deployment, if
required.

The Deputy Commission-
er said the administration
had appointed 19 Duty

Senior officers lead flag
march alongroute

Magistrates for the yatra,
with eight more in reserve.
He clarified that no deci-
sion had been taken to sus-
pend Internet services in
the district, though meat
shops along the yatra route
would remain closed on the
orders of the administra-
tion. Drinking water
arrangements would be
made at multiple points
along the route.

Helpline number 01267-
274610 has been set up at
the Mini Secretariat to
assist residents.

The district administra-
tion has also imposed a
temporary ban, under Sec-
tion 163 of the Bharatiya
Nagarik Suraksha Sanhita,
on the sale of petrol and
diesel in open bottles, cans
or other containers, effec-
tive from 6 am on August 1
to midnight on August 3.
Diesel supply to genera-
tors at mobile towers and
other essential services
has been exempted from
the restriction.

The SP has issued a sepa-
rate advisory for heavy vehi-
cle drivers, directing traffic
between Alwar, Sohna,
Gurugram and Ferozepur
Jhirka to be diverted via the
KMP Expressway and
Mumbai Expressway until
the yatra concludes.

Police personnel carry out an |nspect|on in Nuh ahead of the Jalabhlshek Yatra on Sunday.

Bajrangi, Manesar barred from yatra

SUMEDHA SHARMA

TRIBUNE NEWS SERVICE

GURUGRAM, AUGUST 2
Cow vigilantes Raj Kumar,
alias Bittu Bajrangi, from
Faridabad and Mohit Yadav,
alias Monu Manesar, from
Gurugram have been barred
from attending the Brij Man-
dal Jalabhishek Yatra in Nuh
on August 3, along with over
100 others named as key
accused in the 2023 Nuh vio-
lence that erupted on the day
of the yatra three years ago.
Bajrangi and Manesar had
announced on social media
their intent to participate in
the yatra. Anticipating trou-
ble, the Nuh administration
wrote to the Gurugram and
Faridabad Police Commis-

sioners to stop the duo from
travelling. Though the police
said no formal house arrest
or detainment had been
ordered, heavy police deploy-
ment was posted outside
their residences on Sunday.

Speaking to ‘The Tribune’
from an undisclosed loca-
tion, Manesar said he per-
formed a ‘havan’ on Sunday
morning to mark his first
attempt to attend the yatra
after a three-year gap, but
began receiving calls from
the police, asking him to stay
away and avoid posting any-
thing on social media.

“The moment they started
calling me, I left the house. I
have now learnt that a large
police contingent has been

posted outside my resi-
dence. I am not a proven
culprit in any murder, nor
do I have any established
link to the riots. I am out on
bail. It is my fundamental
right to go to a temple and
pray, but I am being barred.
I am considering my
options,” he said.

Voicing a similar senti-
ment, Bajrangi claimed that
his fundamental right to wor-
ship was being violated,
while other key conspirators,
including politicians, faced
no such restrictions. He has
put up a WhatsApp status,
announcing that he would
leave for the yatra at 9 am on
Monday and urged support-
ers to join him.
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CLASSIFIEDS COURT NOTICES State’s first
(U/0O 5 Rule 20 CPC)

quarter SGST
growthhighest
incountry

TRIBUNE NEWS SERVICE

CHANDIGARH, AUGUST 2
Having recorded the highest
growth in State Goods and
Services Tax (SGST) collec-
tions in the country in the
2025-26 fiscal, Haryana has
retained its leading position in
the growth of post-settlement
SGST collections in the first
quarter of Financial Year 2026-
27 as well.

As per the latest report
released by the Central Board
of Indirect Taxes and Cus-
toms (CBIC), Haryana’s post-
settlement SGST collection
for July 2026 stood at Rs 5,135
crore, compared to Rs 4,027
crore in July 2025, registering
a 28 per cent year-on-year
growth.

This is more than double the
national average growth of 13
per cent during the month.

Further, in the first four
months of Financial Year
2026-27 (April-July), Haryana
recorded post-settlement
SGST collections of Rs 19,680
crore, as against Rs 15,055
crore during the correspon-
ding period of the previous
financial year, registering a
growth of 31 per cent.

This was the highest growth
among all states and substan-
tially exceeded the national
average growth of 17 per cent.
Haryana also recorded the
highest growth in overall GST
revenues among all states at
25 per cent during July 2026,
against the national average
growth of 10 per cent.

A hoardlng put up to welcome state Congress president Rao
Narender Singh in Rewari. TRIBUNE PHOTO

Riftin Congresurfaces
as Capt Yadavs photos
missing from posters

TRIBUNE NEWS SERVICE

REWARI, AUGUST 2
Factionalism within the
Congress came to the fore
yet again after hoardings
put up across the city and
Dharuhera to welcome
state Congress president
Rao Narender Singh and
state incharge Sanjay Dutt
excluded pictures of former
minister and six-time MLA
Capt Ajay Yadav and his
son, former MLA Chiran-
jeev Rao, triggering fresh
discontent within the dis-
trict unit.

Yadav is widely regarded as
one of the tallest Congress
leaders in the region, com-
manding a strong following in
Rewari. His supporters raised
the issue of the missing pic-
tures, prompting Dutt to take
serious note of the matter. He
directed the office-bearers to
ensure that such lapses in
protocol were not repeated.

Speaking to ‘The Tribune’,
Yadav said his family had
served the Congress for gen-
erations and would continue
to do so. “As a senior leader, I
wish that protocols are
respected. There is no per-
sonal grudge over the inci-
dent. Everything has been
resolved,” he said.

Away from the main stage,
the dispute spilled into a
closed-door confrontation
between Gyani Ram, husband
of former Dharuhera civic
body candidate Kumari Raj,
and Diwan Singh Chauhan,
with both blaming each other
for the missing photographs.

Meanwhile, despite the
presence of Rao Narender,
Sanjay Dutt and district pres-
idents at the event, organis-
ers struggled to fill even 50
chairs. Asked about the fac-
tionalism, Rao Narender
said, “The family is large;
whatever problems exist, we
will resolve them.”

- CLARIFICATION TO INVITATION FOR

EXPRESSION OF INTEREST
IN THE MATTER OF MAJESTIC HOTELS LIMITED

Place: Chandigarh
Date: 03.08.2026

This is with reference to the Invitation for Expression of Interest (“IEOI") in Form G
published on 02.07.2026, in the Corporate Insolvency Resolution Process of
Majestic Hotels Limited (“Corporate Debtor”).

Pursuant to the approval of the Committee of Creditors ("CoC") of the Corporate
Debtor, the last date for submission of Expression of Interest (‘EOIs”) has been
extended from 03.08.2026 to 18.08.2026, to encourage wider participation from
Prospective Resolution Applicants (PRAS).

For details regarding the revised timelines, PRAs are requested to refer to the
website: https:/imajestichotel.ibc2016.net/ or contact us at the process specific
email ID: majestichotels.cirp@gmail.com

All other contents of the originally published Form G remain unchanged.

Mr. Krishan Vrind Jain
Resolution Professional

In the Matter of M/s Majestic Hotels Limited

Regn. No. IBBI/IPA-001/IP-P00284/2017-2018/10528
Registered Address: 1139, Sector 82A, IT City, Block B,
Behind WTC, Sahibzada Ajit Singh Nagar, Mohali, Punjab-160055
Email for Correspondence: majestichotels.cirp@gmail.com
Registered Mobile No. 9417009490, +91- 62832-8

Sd/-
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States 1st quarter SGST growth highestin country

TRIBUNE NEWS SERVICE

CHANDIGARH, AUGUST 2

Having recorded the high-
est growth in State Goods
and Services Tax (SGST)
collections in the country
in the 2025-26 fiscal,
Haryana has retained its
leading position in the
growth of post-settlement
SGST collections in the
first quarter of Financial
Year 2026-27 as well.

As per the latest report
released by the Central Board
of Indirect Taxes and Cus-
toms (CBIC), Haryana’s post-
settlement SGST collection
for July 2026 stood at Rs 5,135
crore, compared to Rs 4,027

IN NUMBERS

® Haryana recorded
post-settlement SGST
collections of ¥19,680
crore, up 31 per cent
from last year’s
15,055 crore

B This was the highest
growth among all
states and substantial-
ly exceeded the
national average
growth of 17 per cent

B Post-settlement SGST
collection for July

2026 stood at
5,135 crore, up 28
per cent from ¥4,027
crore in July 2025

B The growth is more
than double the
national average
growth of 13 per cent
during the month

crore in July 2025, registering
a 28 per cent year-on-year
growth. This is more than

double the national average
growth of 13 per cent during
the month.

Further, in the first four
months of Financial Year
2026-27 (April-July),
Haryana recorded post-set-
tlement SGST collections of
Rs 19,680 crore, as against Rs
15,055 crore during the cor-
responding period of the pre-
vious financial year, register-
ing a growth of 31 per cent.

This was the highest
growth among all states and
substantially exceeded the
national average growth of
17 per cent. Haryana also
recorded the highest growth
in overall GST revenues
among all states at 25 per
cent during July 2026,
against the national average
growth of 10 per cent.

No air monitors, no e-buses: NCR’s

winter pollution defences lagging si

ill

CM Saini, Union Environment Minister Bhupender Yadav hold review meet

SUMEDHA SHARMA

TRIBUNE NEWS SERVICE

GURUGRAM, AUGUST 2
With barely two months to
the National Capital
Region districts heading
into their most polluted
months of the year, pre-
paredness continues to
lag. Be it air quality moni-
toring, fuel station
enforcement, clean public
transport or vehicle scrap-
ping, the region is far from
ready on each front.

The startling situation
was highlighted in the
records shared during a
recent review meeting
between Chief Minister
Nayab Singh Saini and
Union Environment Min-
ister Bhupender Yadav.
Only 22 of the 45 man-
dated Continuous Ambi-
ent Air Quality Monitor-
ing Stations (CAAQMS)
have been installed across
NCR Haryana till June 30.

Meanwhile, the full
installation has now been
retargeted for September
30, leaving authorities lit-
tle more than two months
to more than double exist-
ing coverage before pollu-
tion levels typically spike.
The uptick is driven by
vehicular emissions,
stubble burning and con-
struction dust that keep

KEY DEFICIENCIES

B QOnly 22 of the 45 man-
dated Continuous Ambi-
ent Air Quality Monitor-
ing Stations installed

® Not a single one of
2,780 fuel stations has
installed Automatic
Number Plate Recogni-
tion cameras

BOf 875 electric buses target-
ed across NCR Haryana,
only 70 are operational

B Air Pollution Control
Devices missing from

the region’s air toxic for
nearly six to seven
months of the year,
according to various stud-
ies and reports.
Enforcement infrastruc-
ture meant to keep pollut-
ing vehicles off the road is
equally behind. Not a sin-
gle one of the 2,780 fuel
stations across NCR

956 of 968 industries

B Gurugram has complet-
ed road redevelopment
just 228 km against a
target of 494.92 km

B Of nearly 8.9 lakh
recorded end-of-life
vehicles, only 4,722
were seized

B The clearance of lega-
cy waste dumps has
covered only 2.15 of a
required 15 lakh met-
ric tonne

Haryana has installed the
Automatic Number Plate
Recognition (ANPR) cam-
eras required to enforce
the “No PUCC, No Fuel”
rule due to take effect
October 1 meaning the
mechanism meant to deny
fuel to non-compliant
vehicles does not yet exist
on the ground.

The picture is no differ-
ent on public transport.
Of 875 electric buses tar-
geted across NCR
Haryana, only 70 are
operational; Gurugram
and Faridabad, which
together account for a tar-
get of 600 buses, have
zero running between
them. Enforcement
against ageing, polluting
vehicles has also lagged.
Of nearly 8.9 lakh record-
ed end-of-life vehicles,
only 4,722 were seized
and 2,134 scrapped
between January and
June, against a target
seizure rate of 100 a day.

Industrial compliance
shows a similar gap, with
956 of 968 industries
required to install Air Pol-
lution Control Devices
still without them.

Road redevelopment,
which directly affects dust
and traffic emissions, is
also slow. Gurugram has
completed just 228 km
against a 2026 target of
494.92 km.

On the waste front,
Gurugram processes none
of its 1,200 tonne-per-day
municipal solid waste tar-
get. It recorded 399 winter
burning incidents last sea-
son, the highest in NCR
Haryana.

o
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